
List of cases which were e-filed during the month of JULY 2021

S.No Court District Case No. Advocate Advocate email id

1 CENTRAL NIL

2 CENTRAL

CS (COMM)/2081/2021 9810594551 dwivedirr@gmail.com 01-07-2021 30-06-2021

OMP (COMM)/45/2021 9871704611 07-07-2021 06-07-2021

OMP (COMM)/47/2021 9811821180 arunkhatrilawyer@gmail.com15-07-2021 14-07-2021

CS (COMM)/2491/2021 9810104312 26-07-2021 26-07-2021

9899635146 charusachdev@gmail.com 29-07-2021 28-07-2021

CS (COMM)/2596/2021 9871028645 kkalra.adv@gmail.com 30-07-2021 29-07-2021

Petitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. BHARAT PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01
(w.e.f  - 20.07.2021)

SH. RAJNEESH KUMAR 
GUPTA DJ COMMERCIAL 
COURT, THC

CANARA BANK Vs 
HARSHUL JAGGARWAL

RAJIV RANJAN 
DWIVEDI(P),

SUSHILA DEVI Vs CAPRI 
GLOBAL CAPITAL LIMITED

Vishwendra 
Verma(P),

verma.vishwendra@yahoo.co.
in

DHEERAJ CHAWLA Vs 
HDFC BANK LTD

ARUN 
KHATRI(P),

MUKESH GOEL Vs SOUTH 
DELHI MUNICIPAL 
CORPORATIONS

AVINASH 
KUMAR 
TRIVEDI(P),

avinashtrivedi.legal@gmail.c
om

OMP (I) 
(COMM)/1293/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LIMITED Vs ABDUL 
RAJJAQ

Gulshan kumar 
sachdev(P),

INDIAN OIL 
CORPORATION LTD Vs SH 
GOPAL DIXIT MANAGING 
DIRECTOR

KUNAL 
KALRA(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9899635146 charusachdev@gmail.com 30-07-2021 29-07-2021

9899635146 charusachdev@gmail.com 30-07-2021 29-07-2021

9899635146 charusachdev@gmail.com 30-07-2021 29-07-2021
3 CENTRAL 9910206418

legal@ralegal.co.in

08.07.2021 07.07.2021

9810236867

contactus@akjlaw.in

14.07.2021 13.07.2021

SH. RAJNEESH KUMAR 
GUPTA DJ COMMERCIAL 
COURT, THC

OMP (I) 
(COMM)/1300/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LIMITED Vs ABBAS

Gulshan kumar 
sachdev(P),

OMP (I) 
(COMM)/1299/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LIMITED Vs IMRAN

Gulshan kumar 
sachdev(P),

OMP (I) 
(COMM)/1298/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LIMITED Vs 
HAROON

Gulshan kumar 
sachdev(P),

SH. MAHESH CHANDER 
GUPTA, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
2185/2021

VIJAY KUMAR VARSHNEY 
V/S LONGLAST 
POWER PRODUCT LTD. & 
ANR.

MS. 
RAJESHWARI H.

COUNTER CLAIM
19/2021

M/S MEDALLIN SPORTS 
PVT. LTD. V/S 
MS. MITHALI RAJ & ORS.

A.K.J. LAW 
ASSOCIATES



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9868815704

deepankarmohan@gmail.com

16.07.2021 16.07.2021

CS(COMM)  2582/2021 9810021846

sagarandsagar@live.com

30.07.2021 29.07.2021

4 CENTRAL

CS (COMM)-2153/2021

9213187809

advocate.puneet@gmail.com

05.07.2021 12.04.2021

CS (COMM)/2184/2021 9810066903 ambar@qamaruddin.in 07.07.2021

06.07.2021

CS (COMM)/2595/2021 9999010507 jurislaw@outlook.com 30-07-2021

29.07.2021

CS (COMM)/2594/2021 981016162 sagarandsagar@live.com 30-07-2021

29.07.2021

5 CENTRAL CS COMM – 2080/21 S KARTIK 9999053299 01.07.2021 01.07.2021

SH. MAHESH CHANDER 
GUPTA, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

OMP(COMM)
48/2021

JAGMOHINI DILAWAR 
SINGH V/S 
M/S KOTAK MAHINDRA 
PRIME LTD.

SH. DEEPANKAR 
MOHAN

ICICI BANK LTD. V/S 
AVDHESH 
SINGH CHAUHAN

SH. RAJEEV 
SAGAR

Nisha Saxena DJ 
commercial 04

ASHA KUMAR ORS. VS. 
M/S JULLUNDER MOTER 
AGENCY AND ORS.

BAJAJ AND 
BAJAJ 
ASSOCIATES

AWFIS SPACE SOLUTIONS 
PRIVATE LIMITED Vs 
DTWELVE SPACES 
PRIVATE LIMITED

NARENDER 
SINGH(P),

M/S KHATTAR 
ENTERPRISES Vs M/S 
SHREE MAHABIR 
INFRASTRCTURE

VIKAS 
NAGWAN(P),

ICICI BANK LIMITED Vs 
GIRISH KHANDUJA

NAZIA 
PARVEEN(P),

Sh. Ashwani Kr. Sarpal, 
District Judge, 
Commercial Court-05

M/S CENTURY PLY 
BOARDS V/S M/S LAXMI 
PLY AND LAMINATES

prchatterjiand 
associates@gmail.com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

EX – 275/21 09.07.2021 09.07.2021

OMP COMM – 46/2021 ANKITA 9873990065 14.07.2021 14.07.2021

CS COMM – 2398/21 20.07.2021 20.07.2021

CS COMM – 2467/2021 MUKESH GOEL V/S SDMC A K TRIVEDI ADV 9810104312 26.07.2021 26.07.2021

SAQUIB 8076195970 30.07.2021 30.07.2021

9899635146

charusachdev@gmail.com

30.07.2021 30.07.2021

ORIX LEASING V/S ASLAM 9899635146

charusachdev@gmail.com

30.07.2021 30.07.2021

CS COMM – 2599/21 VIPIN 9213528073 31.07.2021 31.07.2021

CS COMM – 2213/21 9910518080

manu@aloindia.com

12.07.2021 12.07.2021

Sh. Ashwani Kr. Sarpal, 
District Judge, 
Commercial Court-05

M/S R K GOEL ABHAY KR 
JAIN V/S NDMC

AVINASH 
TRIVEDI 

PARUL KHURANA V/S 
AKASH EDUCATIONAL

ADITYA GUPTA V/S DEEN 
DUGAL

COMP PETITION – 
10/2021

MAXGTECH ENGINEERING 
V/S CUBIX CONTROL 
SYSTEM

OMP (I ) COMM – 
1296/21

ORIX LEASING V/S ASGAR 
KHAN

CHARU 
SACHDEV

OMP (I) COMM – 
1295/21

CHARU 
SACHDEV

DHANLAXMI BANK LTD 
V/S SHRI SAKTHIVEL

M/S EMBEE DIAGONISTICS 
P LTD V/S DR SONAL 
AGGARWAL

BALVINDER 
SINGH 



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

RAJESH JANGRA 02.08.2021 02.08.2021

6 CENTRAL

9810080772 02-07-2021 30-06-2021

ICICI Bank Vs AKESH JAIN 05-07-2021 30-06-2021

08-07-2021 03-07-2021

12-07-2021 08-07-2021

13-07-2021 08-07-2021

Sh. Ashwani Kr. Sarpal, 
District Judge, 
Commercial Court-05

OMP (I) COMM – 
1301/21

KOTAK MAHINDRA PRIME 
V/S PREETI SAINI

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

CS (COMM)/2101/2021

ICICI Bank Vs ASHOK 
TRAVELS AND ORS

PUNIT KUMAR 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

CS (COMM)/2145/2021

HEMANT 
GUPTA(P),

CS (COMM)/2194/2021

ICICI Bank Vs SAURAV 
YADAV

SATISH 
KUMAR(P),

CS (COMM)/2263/2021

ICICI BANK LIMITED Vs 
ANIL CHAWLA

SATISH 
KUMAR(P),

CS (COMM)/2271/2021

ICICI Bank Vs JOGINDER 
SINGH

DEEPAK 
KAUSHIK(P),

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

ICICI Bank Vs BABLU RANA 9818030800 14-07-2021 09-07-2021

9810080772 16-07-2021 12-07-2021

9810080772 16-07-2021 12-07-2021

20-07-2021 15-07-2021

ICICI Bank Vs Nazir 9810080772 23-07-2021 17-07-2021

23-07-2021 17-07-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

CS (COMM)/2298/2021

DEEPAK 
KAUSHIK(P),

INDUSLEGALIA@GMAIL.CO
M

CS (COMM)/2340/2021

ICICI BANK LIMITED Vs 
YOUG DUTT SHARMA

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

CS (COMM)/2339/2021

ICICI BANK LIMITED Vs 
BALBIR SINGH-
BORROWER

CHETNA 
BHALLA(P),

PUNITBHALLA@GMAIL.CO
M

CS (COMM)/2387/2021

ICICI Bank Vs NARENDAR 
KUMAR DUGGAL

SATISH 
KUMAR(P),

CS (COMM)/2416/2021

Ms. Chetna 
Bhalla(P),

PUNITBHALLA@GMAIL.CO
M

CS (COMM)/2419/2021

Dugar Marketing Pvt Ltd Vs 
Roots Cooling System

RAJIV 
MEHRA(P),

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

28-07-2021 23-07-2021

9818030800 30-07-2021 25-07-2021

31-07-2021 25-07-2021
7 West

CS (COMM)/299/2021 9953624532 raneja@anejaandaneja.com 08-07-2021 07-07-2021

9550810426 09-07-2021 07-07-2021

9550810426 09-07-2021 07-07-2021

9550810426 09-07-2021 07-07-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

CS (COMM)/2538/2021

ICICI BANK LIMITED Vs 
HARISH CHANDRA SINGH

SATISH 
KUMAR(P),

CS (COMM)/2588/2021

ICICI BANK LIMITED Vs 
SATISH RAJ PREM CHAND 
AND ANR

DEEPAK 
KAUSHIK(P),

INDUSLEGALIA@GMAIL.CO
M

CS (COMM)/2621/2021

ICICI BANK LIMITED Vs 
SANJAY BHATI

SATISH 
KUMAR(P),

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-01

HARPREET SINGH Vs 
NANAK SINGH

RISHABH 
JAIN(P),

OMP (I) 
(COMM)/71/2021

HDFC BANK LIMITED Vs 
RADICON SCHOOL

MANISH 
SHANKAR 
VERMA(P),

msvermachamber@gmail.co
m

OMP (I) 
(COMM)/72/2021

HDFC BANK LIMITED Vs 
MOHD  NAUSHAD

MANISH 
SHANKAR 
VERMA(P),

msvermachamber@gmail.co
m

OMP (I) 
(COMM)/73/2021

HDFC BANK LIMITED Vs 
MAHAK INTERNATIONAL

MANISH 
SHANKAR 
VERMA(P),

msvermachamber@gmail.co
m

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

7 West

9811594109 P.K.SINHA72@GMAIL.COM 22-07-2021 19-07-2021

9811594109 P.K.SINHA72@GMAIL.COM 22-07-2021 19-07-2021

CS (COMM)/308/2021 S KARTHIK(P), 9999053229 23-07-2021 20-07-2021

9811594109 P.K.SINHA72@GMAIL.COM 23-07-2021 19-07-2021

CS (COMM)/315/2021 9811215280 28-07-2021 24-07-2021

9873403435 vijayadv558@gmail.com 29-07-2021 14-07-2021

9899635146 charusachdev@gmail.com 30-07-2021 29-07-2021
8 OMP(I)COMM/68/2021 RISHABH JAIN 8826878875

rishabhjnn@gmail.com

27.04.2021 26.04.2021

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-01

OMP (I) 
(COMM)/89/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs MUBARIK

PRAMOD KUMAR 
SINHA(P),

OMP (I) 
(COMM)/90/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs TAUFIK 
KHAN

PRAMOD KUMAR 
SINHA(P),

M/S GREENPANEL 
INDUSTRIES LTD Vs M/S 
KL ABDUL SATHAR 
TIMBER PLYWOODS AND 
HARDWARE

prchatterjiandassociates@gm
ail.com

OMP (I) 
(COMM)/94/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs SHAHA 
JHAN

PRAMOD KUMAR 
SINHA(P),

EXPORT INDIA 
CORPORATION PVT 
LIMITED Vs ROYAL 
DRYFRUIT PRIVATE 
LIMITED

Ashish 
Upadhayay(P),

upadhyayalawchamber@gmai
l.com

OMP (I) 
(COMM)/98/2021

CANTER LEASING AND 
FINANCE PVT LTD Vs ANIL 
KUMAR JAIN

Gagan 
Wadhwa(P),

OMP (I) 
(COMM)/99/2021

ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD Vs JAFRAN ALI

Gulshan kumar 
sachdev(P),

SH. GURDEEP SINGH, 
LD. DISTRICT JUDGE 
(COMM)-02, WEST,THC, 
DELHI

WEST 
DISTRICT

M/S SLIPCO 
CONSTRUCTIONS PVT LTD 
VS TEHKHAND WASTE TO 
ELECTRICTIY PROJECT 
LTD



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 2311/2021 9810017859

unitedmark@unitedipr.com

01/07/2021 ;25/06/2021

CS(COMM) 2315/2021 9818365119

varunchandiok@gmail.com

02/07/2021 14/04/2021

CS(COMM) 2321/2021 9717568635

raisushil0915@gmail.com

03/07/2021 02/07/2021

CS(COMM) 2367/2021 GAURAV GUPTA 9958444233 07/07/2021 14/05/2021

9213187809

Bajajnbajaj227@gmail.com

07/07/2021 05/07/2021

CS(COMM) 2372/2021 9873935534 08/07/2021 03/07/2021

CS(COMM) 2382/2021 9990605966

unitedmark@unitedipr.com

09/07/2021 08/07/2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

VENAIR IBERICA S.A. VS 
VENAIR HVAC 
EQUIPMENTS AND ANR

SHRAVAN 
BANSAL

STATE BANK OF INDIA VS. 
UMANG

VARUN 
CHANDIOK

CANARA BANK VS JAI V 
JAIPURIA

SUSHIL KUMAR 
RAI

AJAY KAPOOR VS DSV AIR 
AND SEA PVT. LTD AND 
ANR.

GAURAV@GAURAVGOPTA.N
ET.IN

OMP(I)(COMM) 
2370/2021

M/S INCRED FINANCIAL 
SERVICES LTD. VS M/S 
NOBEL INFORMATIQUE 
AND ORS.

PUNEET BAJAJ / 
BAJAJ & BAJAJ 
ASSOCIATES

M/S SHIVA  ASPHALTIC 
PRODUCTS PRIVATE 
LIMITED VS M/S R. K. 
GALAXY PTE LTD.

PARVEEN 
KUMAR 
AGGARWAL

aggarwal_ParveenKumar@ya
hoo.co.in

HUDA BEAUTY LIMITED 
VS M/S ROSE 
ENTERPRISES AND ORS.

SHRAVAN 
BANSAL (K G 
BANSAL AND 
CO.)



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

9

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

CS(COMM) 2404/2021 9899858755

kk@iurisconsultus.in

13/07/2021 06/07/2021

CS(COMM) 2403/2021 7838390214

shahrukhejaz@hotmail.com

13/07/2021 03/06/2021

CS(COMM) 2410/21 9810243904

rkm_modi@rediffmail.com

14/07/2021 06/07/2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
2385/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

OMP(I)(COMM) 
2388/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

OMP(I)(COMM) 
2390/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

OMP(I)(COMM) 
2391/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

M/S BRIJLAXMI PAPER 
PRODUCTS PRIVATE 
LIMITED VS M/S 
EXTRAMARKS EDUCATION 
INDIA PRIVATE LIMITED

ANIKET 
BATTACHARYYA

LIVING MEDIA INDIA 
LIMITED VS MEDIATIRIX 
ADVERTISING PRIVATE 
LIMITED

SHAHRUKH 
EJAZ

NAINA BAKSHI VS 
ADARSH BEHL

ROHIT KUMAR 
MODI



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 2409/2021 9711718716

advmayankmaini@gmail.com

14/07/2021 30/06/2021

CS(COMM) 2408/2021 9711718716

advmayankmaini@gmail.com

14/07/2021 30/06/2021

CS(COMM) 2407/2021 9711718716

advmayankmaini@gmail.com

14/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

15/07/2021 08/07/2021

CS(COMM) 2419/2021 9990605966

unitedmark@unitedipr.com

15/07/2021 08/07/2021

CS(COMM) 2423/2021 SHASHI P OJHA 9810089304

rnarula@rnaip.com

15/07/2021 14/07/2021

CS(COMM) 2427/2021 9818341523

saumitra.singhal@gmail.com

16/07/2021 08/07/2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

MANAVJIT SINGH 
SANDHU VS M/S PRATAP 
UNIVERSITY

BAL KISHAN 
WADHWA

DR.S.L. GROVER VS M/S 
PRATAP UNIVERSITY

BAL KISHAN 
WADHWA

MANAVJIT SINGH 
SANDHU  VS M/S PRATAP 
UNIVERSITY

BAL KISHAN 
WADHWA

OMP(I)(COMM) 
2418/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

BULGARI S.P.A. VS RINI 
SOKHI SALGOTRA

SHRAVAN 
BANSAL (K G 
BANSAL AND 
CO.)

PUMA SE VS ROYAL CLUB 
JACKETS

M/S LAKSHYA FACILITY  
MANAGEMENT PVT LTD VS 
M/S DTS TRAVELS PVT LTD

SAUMITRA 
SINGHAL



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 2432/2021 RAJEEV KUMAR 9868592272

rajeevadvocate05@gmail.com

23/07/2021 09/04/2021

CS(COMM) 2446/2021 9811895298 23/07/2021 12/07/2021

VIKAS SEHGAL 9873828306

vikk.sehgal@gmail.com

26/07/2021 23/07/2021

CS(COMM) 2489/2021 9818558690 26/07/2021 16/07/2021

HARI KISHAN 9818038911

hka.delhi@gmail.com

27/07/2021 20/06/2021

SAHIL GARG 9560690036 26/07/2021 24/07/2021

CS(COMM) 2560/2021 ARJUN JAIN 9711404505

office@shankar.associates

30/07/2021 05/07/2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

M/S JAI SHIV STEEL SALES 
VS M/S PASHUPATI 
AGRICULTURE

CANARA BANK VS 
LAKSHMI VILAS BANK 
LIMITED

YOGESH 
PACHUURI

yogeshpachuriassocites@gma
il.com

OMP(I)(COMM) 
2486/2021

M/S BANSAL CREDITS 
LIMITED VS PARWEJ 
MALIK

MAHENDRA GULWANI VS 
M/S KAPUR 
CONFECTIONERS

SHAILEN 
BHATIA

advocate.shalenbhatia89@gm
ail.com

OMP(COMM) 
2507/2021

M/S FRANCHISE INDIA 
BRAND LIMITED VS. M/S 
DETAILING BLISS AND 
ORS.

OMP(I)(COMM) 
2523/2021

M/S JAY PRESTRESSED 
PRODUCTS LIMITED VS. 
NORTHERN RAILWAYS

GARGSAHILDV@GMAIL.CO
M

HOUSING DEVELOPMENT 
FINANCE CORPORATION 
LTD VS MR. VISHESH 
GUPTA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

9

10

CS(COMM) 2317/2021 9818365119

varunchandiok@gmail.com

02/07/2021 14/04/2021

CS(COMM) 2322/2021 SAHIL KAKKAR 7838276040

adv.sahilkakkar@gmail.com

05/07/2021 29/06/2021

CS(COMM) 2356/2021 9990605966

unitedmark@unitedipr.com

06/07/2021 ;'01/07/2021

9213187809

Bajajnbajaj227@gmail.com

07/07/2021 05/07/2021

CS(COMM) 2378/2021 9911792701 09/07/2021 30/04/2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

STATE BANK OF INDIA VS. 
ROHIT CHADHA

VARUN 
CHANDIOK

M/S SUPERWAVE 
COMMUNICATION AND 
INFRASOLUTION PRIVATE 
LIMITED VS. M/S KK 
INFRABUILD AND ORS.

BULGARI S.P.A. VS RINI 
SOKHI SALGOTRA

SHRAVAN 
BANSAL K.G. 
BANSAL

OMP(I)(COMM) 
2369/2021

INCRED FINANCIAL 
SERVICES LTD VS 
ODDISSYS INDIA IT 
SOLUTIONS PVT LTD AND 
ORS.

PUNEET BAJAJ / 
BAJAJ & BAJAJ 
ASSOCIATES

SHOBHAKANT PRASAD VS 
M/S NKG 
INFRASTRUCTURE LTD 
AND ANR.

RAJEEV 
SHRIVASTAVA

rajeevadv.shrivastava@gmail.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

10

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

OMP(COMM) 2411/21 8826747887

legal.asociates@gmail.com

14/07/2021 06/07/2021

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

OMP(I)(COMM) 
2387/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO 
MARKETING AND 
SERVICES PVT LTD AND 
ANRS.

OMP(I)(COMM) 
2389/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

OMP(I)(COMM) 
2392/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

OMP(I)(COMM) 
2393/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

OMP(I)(COMM) 
2386/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

CANBERG GLOBAL 
SOURCING PRIVATE LTD 
VS BMW INDIA FINANCIAL 
SERVICES

HARSHI 
KEDAWAT



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 2426/2021 9911315304

ascentlawfirm@gmail.com

16/07/2021 09/07/2021

CS(COMM) 2435/2021 9810444651

thelegistauxiliary@gmail.com

23/07/2021 24/04/2021

CS(COMM) 2436/2021 9910844633

rajeevadvocate93@gmail.com

23/07/2021 26/06/2021

CS(COMM) 24452021 9811087543 23/07/2021 12/07/2021

VIDUR SIKKA 9818388241

vidursikka@yahoo.com

23/07/2021 12/07/2021

CS(COMM) 2473/2021 NEERAJ GOGIA 9891800100 23/07/2021 16/07/2021

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

M/S KBR HOSPITALITY 
PVT LTD VS ASHISH 
LUTHRA

MANEESH 
GUMBER

M/S REALISTICS 
REALTORS PVT LTD VS 
KARTIK KUMAR MISRA  
AND ANR

YUGAL 
CHOUDHARY

PETROMAN MARKETING 
DELHI PVT LTD VS 
NOVATECH PROJECTS 
(INDIA) PVT LTD

RAJEEV 
SHARMA

TEAMGLOBAL LOGSITICS 
PVT LTD VS M/S CARE 
LABORATORY'S AND 
MEDICAL SUPPLIES & ORS

DEEPAK KUMAR 
MISRA

siddharathyadavadvocate@g
mail.com

OMP(COMM) 
2472/2021

UNION OF INDIA AND ORS. 
VS M/S MAHAVIR PRASAD 
AND BROS

VECTUS INDUSTRIES 
LIMITED VS AVINASH 
KUMAR AND ORS.

ADVOCATENEERAJGOGIA@
gmail.com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

10

CS(COMM) 2483/2021 9811006742

annisharma13@gmail.com

24/07/2021 16/07/2021

CS(COMM) 2525/2021 NAKUL JAIN 9810150166 28/07/2021 22/07/2021

CS(COMM) 2526/2021 DHARAM SINGH 9953135548 28/07/2021 23/07/2021

CS(COMM) 2539/2021 9818616958

shantanu@anmlegal.in

28/07/2021 26/07/2021

CS(COMM) 2558/2021 9717568635

raisushil0915@gmail.com

30/07/2021 28/07/2021

11

CS(COMM) 2312/2021 PAYAL KALHAN 9891584230

sojha@rnaip.com

01/07/2021 24/06/2021

CS(COMM) 2316/2021 9818365119

varunchandiok@gmail.com

02/07/2021 14/04/2021

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

M/S DESICCANT ROTORS 
INTERNTIONAL PVT LTD 
VS THE SNIOR DIVISIONAL 
MANAGER

ANIL KUMAR 
SHARMA

M/S J. K. TYRE AND 
INDUSTRIES LIMITED VS. 
M/S SKYWAYS GROUP 
AND ORS.

nakulljainadvocate@gmail.co
m

M/S LIBAS IMPEX 
THROUGH ATTORNEY VS. 
M/S SAI BABA OVERSEAS 
AND ANR.

dsnirwan.advocate@gmail.co
m

PRAMOD VIJAY VS. 
COSMOS MERCHANDISE 
PVT. LTD. AND ANR.

SHANTANU 
AWASTHI

CANARA BANK VS. 
PRABHAT BHUSHAN AND 
ORS.

SUSHIL KUMAR 
RAI

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

NEW DELHI 
DISTRICT PUMA SE VS ASHOK 

KUMAR

STATE BANK OF INDIA VS. 
SUKHMIT SINGH 
KHURANA

VARUN 
CHANDIOK



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 2318/2021 9818365119

varunchandiok@gmail.com

02/07/2021 14/04/2021

CS(COMM) 2368/2021 AYUSH KAPUR 9999294997

ayushkapur.ak@gmail.com

07/07/2021 30/06/2021

CS(COMM) 2379/2021 9811031736

ashokpopli16@yahoo.in

09/07/2021 20/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 24/06/2021

ANKUR KATYAL 9811809439

ankurkatyal@asklegal.co.in

12/07/2021 30/06/2021

CS(COMM) 2405/2021 RAJEEV KAPOOR 9899785517 13/07/2021 24/04/2021

CS(COMM) 2425/2021 9911315304

ascentlawfirm@gmail.com

16/07/2021 09/07/2021

CS(COMM) 2431/2021 SAHIL RALLI 9717838348 23/07/2021 12/04/2021

CS(COMM) 2433/2021 GUNJAN ARORA 9810444651

legistauxiliary@gmail.com

23/07/2021 16/04/2021

CS(COMM) 2434/2021 GUNJAN ARORA 9810444651

legistauxiliary@gmail.com

23/07/2021 16/04/2021

CS(COMM) 2430/2021 ANJU JAIN 9891966005

hiteshsachar@gmail.com

23/07/2021 08/05/2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

NEW DELHI 
DISTRICT

STATE BANK OF INDIA VS. 
SANJEEV KUMAR SINGH 
AND ANR.

VARUN 
CHANDIOK

M/S GREAKS SHIPPING 
LLP  VS VIGNESHWARA 
TILES EMPORIUM

NARAYAN SHAMNANI VS 
M/S KARACHI HALWA 
HOUSE AND ORS.

MAHINDER 
KUMAR AND 
KUMAR 
KHURANA & 
ADVOCATES CO.

OMP(I)(COMM) 
2384/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

OMP(I)(COMM) 
2394/2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE 
LIMITED VS SABOO CARS 
PRIVATE LIMITED AND 
ANRS.

ASHOK KUMAR SINGHAL  
VS ANIL WALIA rajeevkapoor_2007@redimail

.com

M/S KBR HOSPITALITY 
PVT LTD VS NAVEEN 
ARORA

MANEESH 
GUMBER

BANK OF INDIA VS 
KISHAN SHARMA  AND 
ANOTHERS sahilralliadvocate@gmail.co

m

M/S REALISTICS 
REALTORS PVT LTD VS 
HARNARAYAN 
CHOUDHARY

M/S REALISTICS 
REALTORS PVT LTD VS 
SURESH BAHL

CANARA BANK VS 
ASHWANI PRASAD



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 2468/2021 NEERAJ GOGIA 9891800100 23/07/2021 15/07/2021

9899249819 23/07/2021 20/07/2021

CS(COMM) 2484/2021 9818336108

sklegal76@gmail.com

26/07/2021 12/07/2021

CS(COMM) 2509/2021 AMIT SETHI 9811050339

sethi_amit_70@yahoo.com

27/07/2021 16/07/2021

CS(COMM) 2524/2021 9911315304

ascentlawfirm@gmail.com

28/07/2021 20/07/2021

OMP(COMM) 2527/2021 9899154299

Nishi.eap@gmail.com

28/07/2021 25/03/2021

9899154299

Nishi.eap@gmail.com

28/07/2021 25/03/2021

CS(COMM) 2529/2021 RAJEEV KAPOOR 9899785517 28/07/2021 21/07/2021

CS(COMM) 2561/2021 9711961483

vibhor_verdhan@yahoo.com

30/07/2021 26/07/2021

9810494638 31/07/2021 26/07/2021

12 SOUTH

EX/146/2021 S.K. MEHTA(P), 995304154 kmpspartner@gmail.com 02-07-2021 02-07-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

NEW DELHI 
DISTRICT

THE SUPREME 
INDUSTRIES LIMITED VS 
REFAKAT ALI advocateneerajgogia@gmail.c

om

OMP(I)(COMM) 
2470/2021

M/S JAICO ELECTRONIC 
PVT. LTD. VS. ITI LIMITED 
AND ORS.

HIMANSHU 
KAPOOR advhimanshukapoor@gmail.c

om

M/S DAGA TRADINGS CO 
PVT LTD VS SATISH 
MITTAL

SANJAY KUMAR 
MISHRA

M/S ATMA RAM 
PROPERTIES PVT. LTD. VS. 
SHREE GANDHI ASHRAM

M/S KBR HOSPITALITY 
PVT LTD VS SH. ASHISH 
LUTHRA AND ORS.

MANEESH 
GUMBER

ZEAL IMPRESSIONS PVT. 
LTD. AND ORS. VS. HERO 
FINCORP

NISHI 
CHAUDHARY

OMP(COMM) 
2528/2021

ZEAL IMPRESSIONS PVT. 
LTD. AND ORS. VS. HERO 
FINCORP

NISHI 
CHAUDHARY

M/S ASSOCIATED STEELS 
VS. M/S OM SAI 
INTERIORS rajeevkapoor_2007@rediffm

ail.com

ANKIT CHHABRA VS. M/S 
UNIBERA DEVELOPERS 
PVT. LTD.  AND ORS.

VIBHOR 
VERDHAN

OMP(I)(COMM) 
2574/2021

SHIV HARI SINGLA VS. 
UNION OF INDIA

JITENDER 
CHAUDHARY juris_consult@rediffmail.co

m
SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

MANIBHAVNAM HOME 
FINANCE INDIA PVT LTD 
Vs RAJKUMAR



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

OMP (COMM)/43/2021 9810122555 mail@lexindis.com 03-07-2021 03-07-2021

CS (COMM)/189/2021 9818030800 induslegalin@gmail.com 05-07-2021 05-07-2021

CS (COMM)/186/2021 9818030800 induslegalin@gmail.com 05-07-2021 05-07-2021

CS (COMM)/188/2021 9818030800 induslegalin@gmail.com 05-07-2021 05-07-2021

CS (COMM)/187/2021 ICICI BANK Vs MANOJ 9818030800 induslegalin@gmail.com 05-07-2021 05-07-2021

EX/147/2021 9901864204 adv.navin@outlook.com 08-07-2021 08-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

RAHUL SAVARA Vs 
SHIVRAJ KRISHAN GUPTA

RAHUL 
DUBEY(P),

ICICI BANK Vs 
LUCKHVINDER SINGH

PRASHANT 
KUMAR(P),

ICICI BANK Vs SURENDER 
SINGH

PRASHANT 
KUMAR(P),

ICICI BANK Vs MOHIT 
TYAGI

PRASHANT 
KUMAR(P),

PRASHANT 
KUMAR(P),

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MININGS AND LOGISTICS 
PVT LTD

NAVEEN 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

EX/148/2021 9901864204 adv.navin@outlook.com 08-07-2021 08-07-2021

CS (COMM)/190/2021 9810080772 punitbhalla@gmail.com 09-07-2021 09-07-2021

CS (COMM)/193/2021 9818030800 induslegalin@gmail.com 13-07-2021 13-07-2021

CS (COMM)/192/2021 9818030800 induslegalin@gmail.com 13-07-2021 13-07-2021

CS (COMM)/191/2021 9818030800 induslegalin@gmail.com 13-07-2021 13-07-2021

EX/150/2021 8368965416 patinelawoffices@gmail.com 14-07-2021 14-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINIGS AND LOGISTICS 
PVT LTD

NAVEEN 
KUMAR(P),

ICICI BANK Vs DEEPAK 
CHAUDHARY

PUNIT KUMAR 
BHALLA(P),

ICICI BANK Vs RAJ 
KISHORE YADAV

DEEPAK 
KAUSHIK(P),

ICICI BANK Vs SURESH 
KUMAR

PRASHANT 
KUMAR(P),

ICICI BANK Vs SILKY 
MEHTA

DEEPAK 
KAUSHIK(P),

M/S KOTAK MAHINDRA 
BANK LTD Vs NARESH 
KUMAR

VISHAL 
KHATTAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/197/2021 ICICI BANK Vs SATVEER 9810080772 punitbhalla@gmail.com 15-07-2021 15-07-2021

CS (COMM)/196/2021 9810080772 punitbhalla@gmail.com 15-07-2021 15-07-2021

CS (COMM)/195/2021 9818030800 induslegalin@gmail.com 15-07-2021 15-07-2021

CS (COMM)/198/2021 9810080772 punitbhalla@gmail.com 15-07-2021 15-07-2021

EX/152/2021 16-07-2021 16-07-2021

EX/153/2021 VIDUR SIKKA(P), 9891820192 @sethiassociates.in 16-07-2021 16-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

PUNIT KUMAR 
BHALLA(P),

ICICI BANK Vs UTTAM 
SINGH

PUNIT KUMAR 
BHALLA(P),

ICICI BANK Vs NAND 
KISHORE

PRASHANT 
KUMAR(P),

ICICI BANK Vs VINOD 
KUMAR

PUNIT KUMAR 
BHALLA(P),

KOTAK MAHINDRA PRIME 
LTD Vs HARISH S

KUSHAL 
KUMAR(P),

M/S KOTAK MAHINDRA 
BANK LTD Vs WHAT A 
COMIC SHOW AND ANR



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/200/2021 9811895298 16-07-2021 16-07-2021

CS (COMM)/199/2021 9811895298 16-07-2021 16-07-2021

CS (COMM)/203/2021 9911730600 sgsjurist@gmail.com 17-07-2021 17-07-2021

CS (COMM)/210/2021 Rahul Kumar(P), 9891416768 kksingh.vas@gmail.com 19-07-2021 19-07-2021

9810955145 manjul.sood@srcalegal.com 19-07-2021 19-07-2021

CS (COMM)/217/2021 9810080772 punitbhalla@gmail.com 20-07-2021 20-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

UNION BANK OF INDIA Vs 
INDRA TRADERS PROP 
FIRM OF PANKAJ KUMAR 
SINHA

YOGESH 
PACHAURI(P),

yogeshpachauriassociates@g
mail.com

UNION BANK OF INDIA Vs 
SURESH KUMAR

YOGESH 
PACHAURI(P),

yogeshpachauriassociates@g
mail.com

IDBI BANK LTD Vs 
ROHTASH SINGH

Deepak 
Verma(P),

PREMIER TECH AQUA 
SYSTEM Vs MIRA GREEN 
TECH P LTD

OMP (I) 
(COMM)/1301/2021

AXIS BANK LTD Vs 
HUSSAIN KHAN

SANJEEV 
KUMAR(P),

ICICI BANK Vs PRISCILLA 
DIAZ

PUNIT KUMAR 
BHALLA(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/209/2021 9999802592 aliquaisar110@gmail.com 20-07-2021 20-07-2021

CS (COMM)/208/2021 9811244209 vikramgola2010@gmail.com 22-07-2021 22-07-2021

CS (COMM)/207/2021 9810460039 22-07-2021 22-07-2021

CS (COMM)/206/2021 9999802592 aliquaisar110@gmail.com 22-07-2021 22-07-2021

EX/157/2021 9818140844 23-07-2021 23-07-2021

EX/156/2021 9818140844 23-07-2021 23-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

UNION BANK OF INDIA Vs 
SACHIN KUMAR YADAV

MOHAMMAD 
DANISH(P),

PUNJAB NATIONAL BANK 
Vs KANHIYA LAL GAUTAM

VIKRAM 
GOLA(P),

M/S TANGENT INFOCOM 
PVT LTD Vs M/S SPICE 
DIGITAL LIMITED

MAN MOHAN 
BIR SINGH(P),

UNION BANK OF INDIA Vs 
RAJESH KUMAR SINGH

MOHAMMAD 
DANISH(P),

AU SMALL FINANCE LTD 
Vs SANJEEV KUMAR 
SINGH

ARVIND KUMAR 
JADON(P),

arvind.jadon@arvindandarvi
nd.com 
arvind.jadon@arvindandarvi
nd.com 
arvind.jadon@arvindandarvi
nd.com 

AU SMALL FINANCE LTD 
Vs PRAVESH KUMAR

ARVIND KUMAR 
JADON(P),

arvind.jadon@arvindandarvi
nd.com 
arvind.jadon@arvindandarvi
nd.com 
arvind.jadon@arvindandarvi
nd.com 



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958053528 vikram@vnlachamber.in 23-07-2021 23-07-2021

EX/160/2021 ANUJ ARORA(P), 9999238801 anujaroraadv@gmail.com 24-07-2021 24-07-2021

EX/158/2021 ANUJ ARORA(P), 9999238801 anujaroraadv@gmail.com 24-07-2021 24-07-2021

EX/159/2021 ANUJ ARORA(P), 9999238801 anujaroraadv@gmail.com 24-07-2021 24-07-2021

EX/165/2021 ANUJ ARORA(P), 9999238801 anujaroraadv@gmail.com 26-07-2021 26-07-2021

EX/163/2021 ANUJ ARORA(P), 9999238801 anujaroraadv@gmail.com 26-07-2021 26-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

OMP (I) 
(COMM)/1302/2021

CONDUENT BUSINESS 
SERVICES INDIA LLP Vs 
SHIVARAMAN BHASKAR K

SHANTANU 
LAKHOTIA(P),

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINING AND LOGISTICS 
PVT LTD

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINING AND LOGISTICS 
LTD

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINING AND LOGOSTICS 
PVT LTD

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINING AND LOGISTICS 
PVT LTD

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINING AND LOGISTICS 
PVT LTD



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

EX/164/2021 ANUJ ARORA(P), 9999238801 anujaroraadv@gmail.com 26-07-2021 26-07-2021

EX/162/2021 ANUJ ARORA(P), 9999238801 anujaroraadv@gmail.com 26-07-2021 26-07-2021

EX/166/2021 9811809439 ankurkatyal@asklegal.com 27-07-2021 27-07-2021

CS (COMM)/214/2021 9818030800 induslegalin@gmail.com 28-07-2021 28-07-2021

CS (COMM)/215/2021 9818030800 induslegalin@gmail.com 28-07-2021 28-07-2021

9958726491 jangraadvocate@gmail.com 28-07-2021 28-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINING AND LOGISTICS 
PVT LTD

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINING AND LOGISTICS 
PVT LTD

KOTAK MAHINDRA BANK 
LTD Vs MANOJ SINGH 
NEGI

ANKUR 
KATYAL(P),

ICICI BANK Vs SANT 
KUMAR TIWARI

PRASHANT 
KUMAR(P),

ICICI BANK Vs VIKRANT 
KUMAR SINGH

PRASHANT 
KUMAR(P),

OMP (I) 
(COMM)/1307/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
DEEKSHITH 
HARISHCHANDRA

RAJESH 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 jangraadvocate@gmail.com 28-07-2021 28-07-2021

9958726491 jangraadvocate@gmail.com 28-07-2021 28-07-2021

9958726491 jangraadvocate@gmail.com 28-07-2021 28-07-2021

9811074162 rohitjn2003@gmail.com 29-07-2021 29-07-2021

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

OMP (I) 
(COMM)/1306/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
RAMU V

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1304/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
LOHITH KKUMAR C

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1305/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
INOCORP MARKETING 
PRIVATE LIMITED

RAJESH 
KUMAR(P),

OMP (T) 
(COMM)/2/2021

F AND B CUISINE INDIA Vs 
TOYOTA FINANCIAL 
SERVICES INDIA LTD

GAURAV 
JAIN(P),

OMP (I) 
(COMM)/1332/2021

HDFC BANK LTD Vs 
TRAVELEX INDIA 
SERVICES

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1331/2021

HDFC BANK LTD Vs 
TRAVELEX INDIA 
SERVICES

SANJEEV 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

EX/170/2021 9901864204 adv.navin@outlook.com 30-07-2021 30-07-2021

EX/169/2021 9901864204 adv.navin@outlook.com 30-07-2021 30-07-2021

EX/168/2021 9901864204 adv.navin@outlook.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

OMP (I) 
(COMM)/1330/2021

HDFC BANK LTD Vs 
TRAVELEX INDIA 
SERVICES

SANJEEV 
KUMAR(P),

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MININGS AND LOGISTICS 
PVT LTD

NAVEEN 
KUMAR(P),

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINIGS AND LOGISTICS 
PVT LTD

NAVEEN 
KUMAR(P),

SHRIRAM TRANSPORT 
FINANCE CO LTD Vs RST 
MINIGS AND LOGISTICS 
PVT LTD

NAVEEN 
KUMAR(P),

OMP (I) 
(COMM)/1327/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHALINDER SINGH

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1326/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SURENDER SINGH

RAJESH 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

OMP (I) 
(COMM)/1325/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GHANSHYAM MISHRA

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1322/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SYED MOHAMMAD RIZVI

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1320/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUMIT KUMAR

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1324/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEVENDER KARTAR 
SINGH

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1323/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VISHAL CHOPRA

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1319/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VISHAL CHOPRA 
NJLN1173662

RAJESH 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9958726491 jangraadvocate@gmail.com 30-07-2021 30-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

OMP (I) 
(COMM)/1317/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BRIJPAL YADAV

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1318/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ALKA PARMAR

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1349/2021

HDFC BANK LTD Vs 
TRAVELEX INDIA 
SERVICES

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1351/2021

HDFC BANK LTD Vs 
TRAVELEX INDIA 
SERVICES

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1350/2021

HDFC BANK LTD Vs 
TRAVELEX INDIA 
SERVICES

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1348/2021

HDFC BANK LTD Vs 
TRAVELEX INDIA 
SERVICES

SANJEEV 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 jangraadvocate@gmail.com 31-07-2021 31-07-2021

9958726491 jangraadvocate@gmail.com 31-07-2021 31-07-2021

9958726491 jangraadvocate@gmail.com 31-07-2021 31-07-2021

9958726491 jangraadvocate@gmail.com 31-07-2021 31-07-2021

9958726491 jangraadvocate@gmail.com 31-07-2021 31-07-2021

9958726491 jangraadvocate@gmail.com 31-07-2021 31-07-2021

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

OMP (I) 
(COMM)/1346/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs ANIL 
BAJAJ

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1345/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEEPAK BANSAL

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1347/2021

TOYOTA FINANCIAL 
SERVICES  INDIA LTD Vs 
VARUN MALIK

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1344/2021

TOYOTA FINANCIAL 
SERVICES  INDIA LTD Vs 
MINTU ANSARI

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1343/2021

TOYOTA FINANCIAL 
SERVICES  INDIA LTD Vs 
ERFAN KHAN

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1342/2021

TOYOTA FINANCIAL 
SERVICES  INDIA LTD Vs 
SURENDER KUMAR

RAJESH 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH CS(Comm)/194/21 9212406100

deepmace@gmail.com

14.07.2021 12.07.2021

CS(Comm)/202/21 K.G. Bansal 26843455

unitedmark@unitedipr.com 

16.07.2021 13.07.2021

CS(COMM)/212/21 Priyank Kher 9718800100

p.kheradvocate@gmail.com

24.07.2021 23.07.2021

CS(COMM)/211/21 9810066903

ambar@qamaruddin.in.com 

23.07.2021 22.07.2021

CS(COMM)/213/21 9873089960

goodiesbakshi@gmail.com

24.07.2021 23.07.2021

OMP(COMM)/44/21 Mayank Goel 9999340256

manglawoffice@gmail.com

26.07.2021 19.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

28.07.2021 27.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

28.07.2021 27.07.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

Mindwave Healthcare Pvt 
Ltd Vs.Maan 
Pharmaceuticals Ltd

Deepak Kumar 
Mahaparta

Suparshva Swabs India Vs.  
Tulip Tissue Products & Ors.

Cure Surgical Vs. S.S. 
Sparsh Hospital & Ors.

AWFIS Space Solutions Pvt 
Ltd Vs. Ashu Shanker & Ors.

Ambar 
Qamaruddin

Naresh Khattar Vs. 
Takshaka Interiors Pvt Ltd

Bakshi Tajeshwar 
Singh

Mustaqim & Anrs. Vs. IIFL 
Home Finance Ltd

OMP(I)
(COMM)/1308/21

Volkaswagen Finance Pvt 
Ltd Vs. Govind Solvent Pvt 
Ltd

OMP(I)
(COMM)/1309/21

Toyota Finance Services 
India Ltd Vs. Sonu



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

28.07.2021 27.07.2021

OMP(I)(COMM)/1311/21 Rajesh Jangra 9958726491

jangraadvocate@gmail.com

28.07.2021 27.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

28.07.2021 27.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

28.07.2021 27.07.2021

CS(Comm)/216/2021 Kshitij Parashar --- 29.07.2021 26.06.2021

OMP(COMM)/45/21 Alok Tripathi 8800482088

adv.aloktripathi@gamil.com 

29.07.2021 28.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

30.07.2021 29.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

30.07.2021 29.07.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/1310/21

Toyota Finance Services 
India Ltd Vs. Narinder Pal

Toyota Finance Services 
India Ltd Vs. Vijay Mishra

OMP(I)
(COMM)/1312/21

Toyota Finance Services 
India Ltd Vs. Dharmendra 
Singh

OMP(I)
(COMM)/1313/21

Toyota Finance Services 
India Ltd Vs. Kiran Devi

Arvind Lifestyle Brands Ltd. 
Vs. Ajay Chaudhary

mohit.chadha@induslaw.com 
Seagull Maritime Agencies 
Pvt. Ltd. Vs. Kotak 
Mahindra Prime Limited

OMP(I)
(COMM)/1315/21

Toyota Finance Services 
India Ltd Vs. Manju Sareen

OMP(I)
(COMM)/1316/21

Toyota Finance Services 
India Ltd Vs. Rohit Raghav



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

30.07.2021 29.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

30.07.2021 29.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

30.07.2021 29.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

30.07.2021 29.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

30.07.2021 29.07.2021

Sanjeev Pathak 8285002845 30.07.2021 28.07.2021

Sanjeev Pathak 8285002845 30.07.2021 28.07.2021

Sanjeev Pathak 8285002845 30.07.2021 28.07.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/1321/21

Toyota Finance Services 
India Ltd Vs. Sudhanshu 
Shekhar

OMP(I)
(COMM)/1329/21

Toyota Finance Services 
India Ltd Vs. Rahul Kumar 
Sen

OMP(I)
(COMM)/1333/21

Toyota Finance Services 
India Ltd Vs. Manish Kumar

OMP(I)
(COMM)/1334/21

Toyota Finance Services 
India Ltd Vs. Amanpreet 
Singh

OMP(I)
(COMM)/1335/21

Toyota Finance Services 
India Ltd Vs. Mohd. Javed

OMP(I)
(COMM)/1336/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1337/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1338/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

Sanjeev Pathak 8285002845 30.07.2021 28.07.2021

Sanjeev Pathak 8285002845 30.07.2021 28.07.2021

Sanjeev Pathak 8285002845 30.07.2021 28.07.2021

Sanjeev Pathak 8285002845 31.07.2021 29.07.2021

Sanjeev Pathak 8285002845 31.07.2021 29.07.2021

Sanjeev Pathak 8285002845 31.07.2021 29.07.2021

Sanjeev Pathak 8285002845 31.07.2021 29.07.2021

Sanjeev Pathak 8285002845 31.07.2021 29.07.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/1339/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1340/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1341/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1352/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1353/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1354/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1355/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1356/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

Sanjeev Pathak 8285002845 31.07.2021 29.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

31.07.2021 30.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

31.07.2021 30.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

31.07.2021 30.07.2021

Rajesh Jangra 9958726491

jangraadvocate@gmail.com

31.07.2021 30.07.2021

14 SOUTH-EAST

CS (COMM)/251/2021 Ankit Dang(P), 9868503817 N/A 09-07-2021 28.06.2021

CS (COMM)/246/2021 9810675719 06-07-2021 28.06.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/1357/21

HDFC Bank Ltd Vs. Travelex 
India Services

sanjeev.pathak@srcslegal.co
m

OMP(I)
(COMM)/1358/21

Toyota Finance Services 
India Ltd Vs. Ajeet Trivedi

OMP(I)
(COMM)/1359/21

Toyota Finance Services 
India Ltd Vs. Mohit Kumar

OMP(I)
(COMM)/1360/21

Toyota Finance Services 
India Ltd Vs. Kulbir Singh

OMP(I)
(COMM)/1361/21

Toyota Finance Services 
India Ltd Vs. Satyawan 
Dalal

SH. RAJ KUMAR 
CHAUHAN, LD. DISTRICT 
JUDGE (COMMERCIAL-
COURT), SOUTH-EAST, 
SAKET COURT ASHWANI CHOPRA S/O 

BALRAJ CHOPRA Vs POSH 
PERSONAL CARE 
THROUGH ITS PARTNERS

NETLAB SOLUTIONS INDIA 
PVT LTD Vs IPJACKET 
TECHNOLOGY INDIA 
PRIVATE LIMITED

MANOJ 
KUMAR(P),

ADVOCATESINDIA2YAHOO,I
N



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH-EAST

CS (COMM)/258/2021 9873674225 20-07-2021

CS (COMM)/252/2021 9811062351 12-07-2021 12.07.2021

CS (COMM)/254/2021 9818940707 -- 13-07-2021 08.07.2021

CS (COMM)/253/2021 BISWAJIT DAS 8368496229 13-07-2021 12.07.2021

CS (COMM)/250/2021 9873719210 15-07-2021 12.07.2021

CS (COMM)/249/2021 9711046343 15-07-2021 14.07.2021

SH. RAJ KUMAR 
CHAUHAN, LD. DISTRICT 
JUDGE (COMMERCIAL-
COURT), SOUTH-EAST, 
SAKET COURT

M/S TEEM ADVERTISING 
Vs M/S ZOOM DELHI

SANYAM@KHETERPAL.CO.I
N

SATYA PARKASH AND 
BROTHERS PRIVATE 
LIMITED Vs SOUTH DELHI 
MUNICIPAL 
CORPORATION THROUGH 
ITS EXECUTIVE ENGINEER

ASEEM 
MEHROTRA(P),

MEHROTRA_ASEEM2YAHO
O.CO.IN

SHUBHANKAR 
BUILDTECH LLP Vs MS 
RAMESH KUMAR 
OVERSEAS P LTD

MILAN DEEP 
SINGH(P),

BISWAJIT DAS Vs RAILTEL 
CORPORATION  OF INDIA 
LTD

BISWA437@REDIFFMAIL.CO
M

YAHMINI CARE PRIVATE 
LIMITED Vs DILPREET 
KAUR

SHREYA 
SINGHAL(P),

PREETKAUR7365@GMAIL.C
OM

EURO MEDI TOOLS PVT 
LTD Vs RBS AHLUWALIA

SATYA PRAKASH 
YADAV(P),

ADVOCATESATYA@GMAIL.C
OM



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

14 SOUTH-EAST

CS (COMM)/259/2021 RAHUL(P), 9891416768 KKSINGH.VAS@GMAIL.COM 26-07-2021 23.07.2021

CS/COMM/271/2021 999903144 30.07.2021 27.07.2021
15 SOUTH-EAST

CS (COMM)/247/2021 9873334481 avinish@nakslaw.com 09-07-2021 01.07.2021

CS (COMM)/245/2021 9205113671 anuradhamittra@gmail.com 06-07-2021 02.07.2021

CS (COMM)/244/2021 9205113671 anuradhamittra@gmail.com 06-07-2021 03.07.2021

CS (COMM)/243/2021 9810556744 06-07-2021 03.07.2021

SH. RAJ KUMAR 
CHAUHAN, LD. DISTRICT 
JUDGE (COMMERCIAL-
COURT), SOUTH-EAST, 
SAKET COURT

POWER LINK 
TRANSMISSION LIMITED 
THROUGH ITS AR Vs M/S 
PCI LIMITED

ESI PERFORMANCE 
IMPROVEMENT PVT. LTD. 
V/S. MAX SKILL FIRST 
LTD.  

MADHAV 
NARAYABN

MADHAV.NARAYAN2@GMAI
L.COM

MS. RAJ RANI MITRA, 
DISTRICT JUDGE 
(COMM-02), SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW DELHI

SUPR INFOTECH 
SOLUTIONS PRIVATE 
LIMITED Vs M/S P AND S 
INDIA CORPORATION

Awanish 
Srivastava(P),

M/S BONZO KIDS 
APPARELS PVT LTD Vs MR 
PRABHUTEJA 
GANGAVARAPU 
PROPRIETOR_ONITE 
ENTERPRISES

ANURADHA 
MITTRA(P),

BONZO KIDS APPARELS 
PVT LTD Vs R K 
DISTRIBUTORS  AND ANR

ANURADHA 
MITTRA(P),

MANKIND PHARMA LTD Vs 
LIFEGOOD 
PHARMACEUTICALS 
PRIVATE LIMITED

Hemant 
Daswani(P),

delhi@daswanianddaswani.c
om



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

15 SOUTH-EAST

CS (COMM)/262/2021 Bimlesh Kumar 9818674477 advbimlesh385@gmail.com 30-07-2021 03.07.2021

CS (COMM)/256/2021 BABITA SETH(P), 9811235539 babita20002@gmail.com 23-07-2021 03.07.2021

CS (COMM)/248/2021 Rakesh Wadhwa 9811072845 wlawlega@gmail.com 09-07-2021 06.07.2021

CS (COMM)/257/2021 9873334481 avinish@nakslaw.com 23-07-2021 17.07.2021

CS (COMM)/261/2021 Rajat Asija(P), 9811561885 rajata.law@gmail.com 27-07-2021 20.07.2021

CS (COMM)/260/2021 9811087543 28-07-2021 22.07.2021

MS. RAJ RANI MITRA, 
DISTRICT JUDGE 
(COMM-02), SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW DELHI

CHARANPAHARI HOTEL 
PRIVATE LIMITED 
THROUGH ITS DIRECTOR 
NAMELY SH VIKAS KUMAR 
Vs HEALERSARK 
RESOURCES PRIVATE 
LIMITED

INDIAN BANK Vs NAGMA 
BABY

M/S IMPERIAL CABLES 
PRIVATE LIMITED Vs 
CANARA BANK

NOVACARE HEALTHCARE 
SOLUTIONS PVT LTD Vs 
NAYATI MEDICAL PVT LTD

Awanish 
Srivastava(P),

HARKIRAT SINGH SODHI 
Vs M/S RIGA FOODS LLP 
DIVA

M/S PIONEER LOGISYS 
PVT LTD Vs VINYL TUBES 
PVT LTD

Siddharth 
Yadav(P),

siddharthyadavadvocate@gm
ail.com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01289-2021 9999334816 pathania.hot@gmail.com 01/07/21 01/07/21

EC-DLET01-01290-2021 9999334816 pathania.hot@gmail.com 01/07/21 01/07/21

EC-DLET01-01431-2021 B. B. SHARMA 9891887145 02/07/21 02/07/21

EC-DLET01-01434-2021 SATISH KUMAR 9811898399 manish@klfindia.com 03/07/21 03/07/21

EC-DLET01-01296-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01297-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01298-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01299-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01348-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01349-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01350-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

DASH LEASING AND 
FINANCE PVT LTD VS 
ALKESH CHANDRA YADAV

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS ARIF

NITISH 
PATHANIA

M/S PEEJAY FIN. COM. 
PVT. LTD. VS. ANOOP KR.

Bankebiharisharma@rediffm
ail.com

ICICI BANK LTD VS 
PANKAJ BHATT

DASH LEASING AND 
FINANCE PVT LTD VS 
SANDHYA DUBEY

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS SHIV 
SHYAM SHARMA

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
SUBODH KUMAR

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
VIKAS KUMAR PODDAR

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
CHANDER PAL8876

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
CHANDER PAL 8621

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
CHANDER SHEKHAR

NITISH 
PATHANIA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01351-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01361-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01360-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01359-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01358-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01357-2021 9999334816 pathania.hot@gmail.com 03/07/21 03/07/21

EC-DLET01-01438-2021 SURINDER JAIN 9312414473 ----- 05/07/21 05/07/21

EC-DLET01-01439-2021 SURINDER JAIN 9312414473 --------- 05/07/21 05/07/21

EC-DLET01-01440-2021 B. B. SHARMA 9891887145 05/07/21 05/07/21

EC-DLET01-01441-2021 B. B. SHARMA 9891887145 05/07/21 05/07/21

EC-DLET01-01443-2021 8920723973 ------- 05/07/21 05/07/21

DASH LEASING AND 
FINANCE PVT LTD VS 
JITENDER BAWA

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
WASEEM AHMED

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
VIJAY SHANKAR PANDEY

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
VIJAY KISHORE PANDEY

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
SURESH CHAND

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS SONI

NITISH 
PATHANIA

JAIN SONS INDIA VS. M/S 
KUNDAN SINGH 
CONTRACTOR

JAIN SONS INDIA VS. M/S 
A K ASPHALTIC

DOST FINCAP LTD. VS. 
BRIJPAL ORS

Bankebiharisharma@rediffm
ail.com

DOST FINCAP LTD. VS. 
PARMOD SHARMA ORS

Bankebiharisharma@rediffm
ail.com

DOST FINCAP LTD. VS. 
MOHD. ASIF

ABHEYENDER 
RAI



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01444-2021 9811843931 05/07/21 05/07/21

EC-DLET01-01447-2021 8920723973 ---------- 05/07/21 05/07/21

EC-DLET01-01448-2021 8920723973 ------- 05/07/21 05/07/21

EC-DLET01-01452-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01453-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01446-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01455-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01450-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01445-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01456-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01457-2021 9811843931 07/07/21 07/07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS. SUDEEP 
LOGISTICS

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

DOST FINCAP LTD. VS. 
GANGA RAM

ABHEYENDER 
RAI

DOST FINCAP LTD. VS. 
SATENDER

ABHEYENDER 
RAI

M/S KOTAK MAHINDRA 
BANK LTD. VS. SUDEEP 
LOGISTICS

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. AMOL 
MADHUKAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. 
SWALAKSHA EDUCATION 
SOCIETY

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. NILESH 
MHALU NAIK

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. 
DATTATRAY LAXMAN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. 
DATTATRAY LAXMAN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. NARMADA 
INFRASTRUCTURE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. NARMADA 
INFRASTRUCTURE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01458-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01460-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01462-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01467-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01468-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01469-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01470-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01474-2021 B. B. SHARMA 9891887145 07/07/21 07/07/21

EC-DLET01-01475-2021 B. B. SHARMA 9891887145 07/07/21 07/07/21

EC-DLET01-01476-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01477-2021 9811843931 07/07/21 07/07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS. NARMADA 
INFRASTRUCTURE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. NARMADA 
INFRASTRUCTURE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. ROHIDAS 
NIVRUTTI DAGADE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. VIKAS 
NANA ADAGALE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. TOTAL 
ADVERTISING

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. WAMAN 
MANIKRAO CHAWAN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. SAGAR 
DAGADU GULVE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

PEEJAY FIN. CO. LTD. VS. 
RAJIV KR.

Bankebiharisharma@rediffm
ail.com

PEEJAY FIN. CO. LTD. VS. 
FAKRUDDIN KHAN

Bankebiharisharma@rediffm
ail.com

M/S KOTAK MAHINDRA 
BANK LTD. VS. JYOTIRAM 
KISAN BALSARAF

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. ASHOK 
NAVNATH DHUMAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01478-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01471-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01479-2021 9811843931 07/07/21 07/07/21

EC-DLET01-01491-2021 B. B. SHARMA 9891887145 09/07/21 09/07/21

EC-DLET01-01492-2021 B. B. SHARMA 9891887145 09/07/21 09/07/21

EC-DLET01-01493-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 09/07/21 09/07/21

EC-DLET01-01495-2021 8376049807 advocateashok.1@gmail.com. 09/07/21 09/07/21

EC-DLET01-01496-2021 9999052336 09/07/21 09/07/21

EC-DLET01-01494-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 12/07/21 12/07/21

EC-DLET01-01498-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01499-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS.  SOPAN 
SARJERAOMITKAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  RUPESH 
BHARDWAJ

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  BAJIRANG 
RAMJIYARAM JANGID

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

DOST FINCAP LTD. VS. 
HARI OM

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS. AFTAB 
AHMAD

Bankebiharisharma@rediffm
ail.com

TOYOTA FIN SERVICES 
INDIA LTD VS. ICAN 
TOURS AND TRAVELS

BMW INDIA FIN. SERVICES 
VS. AKHILESH KR

RAHUL 
BHARDWAJ

DAZZLING LEASING AND 
FIN. PVT. LTD. VS. RAJ KR. 
RAM

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

TOYOTA FIN SERVICES 
INDIA LTD VS. AVD 
DRIVES PVT.LTD.

BMW INDIA FIN. SERVICES 
VS. DILIP BABULAL JAIN

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS. PANKAJ KAPOOR

RAHUL 
BHARDWAJ



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01500-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01501-2021 9999334816 Pathania.hot@gmail.com 12/07/21 12/07/21

EC-DLET01-01502-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01504-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01505-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01506-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01507-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01508-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01510-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01511-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01512-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01514-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

BMW INDIA FIN. SERVICES 
VS. RAMESH SINGH RANA

RAHUL 
BHARDWAJ

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHAMMAD NASIR

NITISH 
PATHANIA

M/S GAADI WEB PVT. LTD. 
VS. YASH CAR BAZAR PVT. 
LTD.

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. TSISIA 
ENTERPRRENEUR PVT. 
LTD.

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. ROYAL PRE OWNED 
CARS

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. ROYAL PRE OWNED 
CARS

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. ROYAL PRE OWNED 
CARS

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. CITY MOTORS

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. CITY MOTORS

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. BALAJI CAR SALES

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. GRACE CARS

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. LOGC PREOWNED 
CARS

RAHUL 
BHARDWAJ



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01516-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 12/07/21 12/07/21

EC-DLET01-01517-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 12/07/21 12/07/21

EC-DLET01-01518-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 12/07/21 12/07/21

EC-DLET01-01519-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 12/07/21 12/07/21

EC-DLET01-01520-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 12/07/21 12/07/21

EC-DLET01-01515-2021 8376049807 advocateashok.1@gmail.com. 12/07/21 12/07/21

EC-DLET01-01527-2021 B. B. SHARMA 9891887145 12/07/21 12/07/21

EC-DLET01-01529-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 12/07/21 12/07/21

EC-DLET01-01528-2021 B. B. SHARMA 9891887145 12/07/21 12/07/21

EC-DLET01-01352-2021 9999334816 Pathania.hot@gmail.com 13/07/21 13/07/21

EC-DLET01-01353-2021 9999334816 Pathania.hot@gmail.com 13/07/21 13/07/21

TOYOTA FIN. SERVICES 
INDIA LTD. VS. SHIV 
BHUSHAN

TOYOTA FIN SERVICES 
INDIA LTD VS. ARPAN 
BRIJPAL SINGH YADAV.

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
DWARKAMAI TOURS AND 
TRAVELS

TOYOTA FIN SERVICES 
INDIA LTD VS. SHREE RAM 
URBAN INFRASTRUCTURE 
LTD.

TOYOTA FIN SERVICES 
INDIA LTD VS APEX 
VOYAGES LLP

M/S GAADI WEB PVT. LTD. 
VS. PERFECT AUTO 
SOLUTIONS

RAHUL 
BHARDWAJ

M/S PEEJAY FIN. COM. 
PVT. LTD. VS.  SONU UMAR

Bankebiharisharma@rediffm
ail.com

TOYOTA FIN SERVICES 
INDIA LTD VS SHRUTI 
TRAVELS

M/S PEEJAY FIN. COM. 
PVT. LTD. VS.  SHOKIN 
KHAN

Bankebiharisharma@rediffm
ail.com

DASH LEASING AND 
FINANCE PVT LTD VS 
JITENDER KUMAR

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
KAMIL

NITISH 
PATHANIA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01354-2021 9999334816 Pathania.hot@gmail.com 13/07/21 13/07/21

EC-DLET01-01356-2021 9999334816 Pathania.hot@gmail.com 13/07/21 13/07/21

EC-DLET01-01355-2021 9999334816 Pathania.hot@gmail.com 13/07/21 13/07/21

EC-DLET01-01490-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 13/07/21 13/07/21

EC-DLET01-01531-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 13/07/21 13/07/21

EC-DLET01-01533-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01534-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01535-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01536-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01537-2021 9811843931 13/07/21 13/07/21

DASH LEASING AND 
FINANCE PVT LTD VS 
NADEEM

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
SATYENDER KUMAR

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
SANDEEP KUMAR

NITISH 
PATHANIA

TOYOTA FIN SERVICES 
INDIA LTD VS NORTH GOA 
RENT A CAB ASSOCIATION

TOYOTA FIN SERVICES 
INDIA LTD VS N KRISHNA 
MOORTHY TRAVELS

M/S KOTAK MAHINDRA 
BANK LTD. VS.  PATHAN 
SHAMSHEER KHAN MUSA 
KHAN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. BALBHIM 
LAXMAN RONGE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. MORYA 
TRANS FACILITY PVT LTD

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. MORYA 
TRANS PVT LTD

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. RISING 
INDIA SYSTEM VENTURE 
PRIVATE LIMI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01538-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01541-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01542-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01543-2021 9811843931 13/07/21 13/07/21

EC-DLET01-01523-2021 8376049807 advocateashok.1@gmail.com. 13/07/21 13/07/21

EC-DLET01-01522-2021 8376049807 advocateashok.1@gmail.com. 13/07/21 13/07/21

EC-DLET01-01540-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 13/07/21 13/07/21

EC-DLET01-01539-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 13/07/21 13/07/21

EC-DLET01-01550-2021 B. B. SHARMA 9891887145 14/07/21 14/07/21

EC-DLET01-01552-2021 9999855157 14/07/21 14/07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS. RISING 
INDIA SYSTEM VENTURE 
PRIVATE LIMI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. 
VS.RENUKAMATA 
FABRICATION

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. MANGESH 
RAMDAS SHIRTAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. SHAILA  
ARUN YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S GAADI WEB PVT. LTD. 
VS. ROYAL PRE OWNED 
CARS

RAHUL 
BHARDWAJ

M/S GAADI WEB PVT. LTD. 
VS. ROYAL PRE OWNED 
CARS

RAHUL 
BHARDWAJ

B D CREDITS LTD VS 
DEEPAK KUMAR

V N CREDITS LTD VS 
RANJEET

M/S SHINKOLITE FINANCE 
COMPANY LTD VS MOHD 
SAJID

Bankebiharisharma@rediffm
ail.com

ORIX LEASING AND 
FINANCEIAL SERVICES 
INDIA LIMITED VS AALAM

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01548-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 14/07/21 14/07/21

EC-DLET01-01521-2021 8376049807 advocateashok.1@gmail.com. 14/07/21 14/07/21

EC-DLET01-01560-2021 9999052336 14/07/21 14/07/21

EC-DLET01-01561-2021 9999052336 14/07/21 14/07/21

EC-DLET01-01559-2021 9999052336 14/07/21 14/07/21

EC-DLET01-01558-2021 9999052336 14/07/21 14/07/21

EC-DLET01-01557-2021 9999052336 14/07/21 14/07/21

EC-DLET01-01556-2021 9999052336 14/07/21 14/07/21

EC-DLET01-01562-2021 9999334816 Pathania.hot@gmail.com 14/07/21 14/07/21

EC-DLET01-01544-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 14/07/21 14/07/21

EC-DLET01-01549-2021 B. B. SHARMA 9891887145 14/07/21 14/07/21

TOYOTA FIN SERVICES 
INDIA LTD VS NORTH GOA 
RENT A CAB ASSOCIATION

M/S GAADI WEB PVT. LTD. 
VS. PERFECT AUTO 
SOLUTIONS

RAHUL 
BHARDWAJ

DAZZLING LEASING AND 
FIN. PVT. LTD. VS.ASHOK 
RAUT

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DAZZLING LEASING AND 
FIN. PVT. LTD. VS. PREM 
CHAND RAJAK

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DANDONA FINANCE LTD 
VS JAMEEL MALIK

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DANDONA FINANCE LTD 
VS LOK PAL SINGH

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DANDONA FINANCE LTD 
VS AMIT MISHRA

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

B D CREDITS LTD VS SAVIR 
ALI

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DASH LEASING AND 
FINANCE PVT LTD VS 
ROSHAN LAL

NITISH 
PATHANIA

TOYOTA FIN SERVICES 
INDIA LTD VS TRAVELS 
RHYTHM INDIA PVT LTD

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
RAJU

Bankebiharisharma@rediffm
ail.com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01286-2021 9891688600 15/07/21 15/07/21

EC-DLET01-01564-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01563-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 15/07/21 15/07/21

EC-DLET01-01565-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01566-2021 B. B. SHARMA 9891887145 15/07/21 15/07/21

EC-DLET01-01568-2021 B. B. SHARMA 9891887145 15/07/21 15/07/21

EC-DLET01-01569-2021 B. B. SHARMA 9891887145 15/07/21 15/07/21

EC-DLET01-01572-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01573-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01570-2021 B. B. SHARMA 9891887145 15/07/21 15/07/21

EC-DLET01-01575-2021 9811843931 15/07/21 15/07/21

DELHI DEVELOPMENT 
AUTHORITY VS. 
VARDHAMAN INFRA

MAYANAK 
BANSAL

advocatemayankbansal@gma
il.com

M/S KOTAK MAHINDRA 
BANK LTD. VS.  RAJENDRA 
NARAYAN DUMBRE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

TOYOTA FIN SERVICES 
INDIA LTD VS TRAVEL 
RHYTHEM INDIA PVT. 
LTD.

M/S KOTAK MAHINDRA 
BANK LTD. VS. RISING 
INDIA SYSTEM

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S PEEJAY FIN. COM. 
PVT. LTD. VS.  BINDRA 
TRAVEL LINE PVT. LTD.

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS.  UDAYIR 
@UDAYBIR

Bankebiharisharma@rediffm
ail.com

DOST FINCAP LTD. VS 
RAVINDER KR BHARTI

Bankebiharisharma@rediffm
ail.com

M/S KOTAK MAHINDRA 
BANK LTD. VS.  NIKHIL 
ANIL DESHMUKH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  SURESH 
HANUMANTH BORADE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

SHREE ANK FINHOLD PVT. 
LTD. VS. RAJ THAPA

Bankebiharisharma@rediffm
ail.com

M/S KOTAK MAHINDRA 
BANK LTD. VS.  VIJAY 
GORAKH CHAUDHAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

Ec-DLET01-01577-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01580-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01579-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01581-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01583-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01586-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01587-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01589-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01588-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01585-2021 ASHOK advocateashok.1@gmail.com. 15.07/21 15.07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS.  
SAMARTHA ENTERPRISES

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  SHAILA 
ARUN YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  RUKSANA 
AYUB PATHAN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  VIKRAM 
BABURAO BHANDALKAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  VIJAYA 
DNYANDEO JAGTAP

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  BHIKAN 
DADABHAI PATEL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  SAI 
PRASAD TRAVELS

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

BMW INDIA FIN. SERVICES 
VS. SKSS BHAROSA 
MANAGEMENT 
CONSULTANCY

BMW INDIA FIN. SERVICES 
VS. VIKAS KHANNA

BMW INDIA FIN. SERVICES 
VS. VIKAS KHANNA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01582-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01578-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01576-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01574-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01594-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01590-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01591-2021 9811843931 15/07/21 15/07/21

EC-DLET01-01596-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01595-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01597-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01598-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

BMW INDIA FIN. SERVICES 
VS GIRDHAR 
INTERNATIONAL

BMW INDIA FIN. SERVICES 
VS ANUJ GUJRAL

BMW INDIA FIN. SERVICES 
VS AMIT MITTAL

BMW INDIA FIN. SERVICES 
VS SUBRA ENTERPRSSES

VOLKSWAGEN FIN. PVT. 
LTD. VS. SRIKANTH 
VENKATESHWAR RAO M

ICICI BANK LD. VS. 
MAYANK BHARDWAJ

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

ICICI BANK LD. VS. MANSI 
CHAURASIA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

VOLKSWAGEN FIN. PVT. 
LTD. VS. SANNAPPA 
HADUMAN

VOLKSWAGEN FIN. PVT. 
LTD. VS. ANUP KR. GUPTA

VOLKSWAGEN FIN. PVT. 
LTD. VS. DONEPUDI 
KIRANKUMAR

VOLKSWAGEN FIN. PVT. 
LTD. VS. JANARDHANA 
REDDY P R



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01600-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01601-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01599-2021 ASHOK advocateashok.1@gmail.com. 15/07/21 15/07/21

EC-DLET01-01567-2021 B. B. SHARMA 9891887145 15/07/21 15/07/21

EC-DLET01-01608-2021 8376049807 advocateashok.1@gmail.com. 16/07/21 16/07/21

EC-DLET01-01607-2021 8376049807 advocateashok.1@gmail.com. 16/07/21 16/07/21

EC-DLET01-01606-2021 8376049807 advocateashok.1@gmail.com. 16/07/21 16/07/21

EC-DLET01-01605-2021 8376049807 advocateashok.1@gmail.com. 16/07/21 16/07/21

EC-DLET01-01604-2021 8376049807 advocateashok.1@gmail.com. 16/07/21 16/07/21

EC-DLET01-01603-2021 8376049807 advocateashok.1@gmail.com. 16/07/21 16/07/21

EC-DLET01-01609-2021 RISHAB GULATI 9873709995 rishabh.g@live.in 16/07/21 16/07/21

VOLKSWAGEN FIN. PVT. 
LTD. VS. B V LOKESH 
RAJUS

VOLKSWAGEN FIN. PVT. 
LTD. VS. ENOCH JOHN 
SUMAN

VOLKSWAGEN FIN. PVT. 
LTD. VS. RAAJAGOPAL R.S.

M/S PEEJAY FIN. COM. 
PVT. LTD. VS.  SHIV KR. 
YADAV

Bankebiharisharma@rediffm
ail.com

BMW INDIA FIN. SERVICES 
VS VOGUE CRAFTS AND 
DESIGNS PVT LTD

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS VIKAS KHANNA

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS SKSS LIFE STYLE LTD

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS MANAVIR SINGH

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS JAGDAMBA LIQUIFIED 
STEEL LTD

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS ABDUL ISLAMUDDIN

RAHUL 
BHARDWAJ

M/S ANRFINLEASE PVT 
LTD VS ANIL KUMAR



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01610-2021 RISHAB GULATI 9873709995 rishabh.g@live.in 16/07/21 16/07/21

EC-DLET01-01611-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01612-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01613-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01614-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01615-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01616-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01617-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01618-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01619-2021 9811843931 16/07/21 16/07/21

M/S ANRFINLEASE PVT 
LTD VS KOMAL KUMAR 
TANEJA

M/S KOTAK MAHINDRA 
BANK LTD. VS.  
CHANDRASINH 
SHADYRBBA HATHA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. 
SIDDHARTH ANIL KASHID

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  ANKUSH 
RAVINDRA WAGHAMARE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.GANESH 
RAMDAS DURE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. ARUN 
RAMESH PAWAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. ASIYA 
MUDSSAR MOMIN

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  RAVIRAJ 
BABAN CHINCHAKAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. SARJERAO 
RAMCHANDRA GURAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. JIJABA 
SAMNBHAJI SANKPAL

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01620-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01621-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01622-2021 9811843931 16/07/21 16/07/21

EC-DLET01-01624-2021 B. B. SHARMA 9891887145 17/07/21 17/07/21

EC-DLET01-01625-2021 9999052336 17/07/21 17/07/21

EC-DLET01-01627-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 17/07/21 17/07/21

EC-DLET01-01628-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 17/07/21 17/07/21

EC-DLET01-01629-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 17/07/21 17/07/21

EC-DLET01-01631-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 17/07/21 17/07/21

EC-DLET01-01633-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 17/07/21 17/07/21

EC-DLET01-01634-2021 RISHAB GULATI 9873709995 rishabh.g@live.in 17/07/21 17/07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS.  
MAHENDRA MURLIDHAR 
WAGHE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. ANAND 
SHRIKANT BHATIA

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  
DNYANESHWAR 
SAMBHAJIRAO 
DESHMUKH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

DOST FINCAP LTD. VS 
RAVINDER SINGH YADAV

Bankebiharisharma@rediffm
ail.com

BD CREDITS LTD. VS. 
KISUN YADAV

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

TOYOTA FIN SERVICES 
INDIA LTD VS DARSHAN 
SINGH

TOYOTA FIN SERVICES 
INDIA LTD VS BHUMESH 
SHARMA

TOYOTA FIN SERVICES 
INDIA LTD VS JUPITER 
LOGISTICS

TOYOTA FIN SERVICES 
INDIA LTD VS JUPITAR 
LOGISTICS

TOYOTA FIN SERVICES 
INDIA LTD VS JUPITAR 
LOGISTICS

M/S ANRFINLEASE PVT 
LTD VS RAHISUDDIN



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01635-2021 RISHAB GULATI 9873709995 rishabh.g@live.in 17/07/21 17/07/21

EC-DLET01-01638-2021 ARVIND JADON 9818140844 17/07/21 17/07/21

Ec-DLET01-01632-2021 9953686474 aniladvocate1982@gmail.com 17/07/21 17/07/21

EC-DLET01-01649-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 19/07/21 19/07/21

EC-DLET01-01639-2021 B. B. SHARMA 9891887145 19/07/21 19/07/21

EC-DLET01-01640-2021 B. B. SHARMA 9891887145 19/07/21 19/07/21

EC-DLET01-01641-2021 B. B. SHARMA 9891887145 19/07/21 19/07/21

EC-DLET01-01642-2021 B. B. SHARMA 9891887145 19/07/21 19/07/21

EC-DLET01-01651-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 19/07/21 19/07/21

EC-DLET01-01647-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 19/07/21 19/07/21

EC-DLET01-01646-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 19/07/21 19/07/21

EC-DLET01-01645-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 19/07/21 19/07/21

M/S BANSAL CREDITS LTD. 
VS. ANESH MEHTO

TATA CAPITAL FIN. 
SERVICES LTD. VS. M/S 
KSBL SECURITIES LTD.

arvind.jadon@arvindandarvi
nd.com.

TACIT HOME SOLUTIONS 
PVT. LTD. VS. LA 
RESIENTIA DEVELOPERS 
PVT. LTD.

ANIL KR. 
SHARMA

TOYOTA FIN SERVICES 
INDIA LTD VS DAMODAR 
NAIK

M/S PEEJAY FIN. COM. 
PVT. LTD. VS.  GOVIND 
GUPTA

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS. SHHIV KR. 
YADAV

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS BINDRA 
TRAVEL LINE

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS LALLU

Bankebiharisharma@rediffm
ail.com

TOYOTA FIN SERVICES 
INDIA LTD VS 
KAMALKANT CHARI

VOLKSWAGEN FIN. PVT. 
LTD. VS. NITUS CAPITAL 
PVT. LTD.

VOLKSWAGEN FIN. PVT. 
LTD. VS. SAMYA DUTTA

VOLKSWAGEN FIN. PVT. 
LTD. VS. S GEETha



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01644-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 19/07/21 19/07/21

EC-DLET01-01643-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 19/07/21 19/07/21

EC-DLET01-01652-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 19/07/21 19/07/21

EC-DLET01-01653-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 19/07/21 19/07/21

EC-DLET01-01503-2021 NAVED AZAM 9968363291 naved.azam@ymail.com 19/07/21 19/07/21

EC-DLET01-01655-2021 8376049807 advocateashok.1@gmail.com. 20/07/21 20/07/21

EC-DLET01-01656-2021 8376049807 advocateashok.1@gmail.com. 20/07/21 20/07/21

EC-DLET01-01657-2021 8376049807 advocateashok.1@gmail.com. 20/07/21 20/07/21

EC-DLET01-01654-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 20/07/21 20/07/21

EC-DLET01-01658-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 20/07/21 20/07/21

EC-DLET01-01659-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 20/07/21 20/07/21

EC-DLET01-01662-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 20/07/21 20/07/21

VOLKSWAGEN FIN. PVT. 
LTD. VS. PRATEEK VYAS

VOLKSWAGEN FIN. PVT. 
LTD. VS. SANDEEP M

TOYOTA FIN SERVICES 
INDIA LTD VS PAWAN KR 
JAISWAL

TOYOTA FIN SERVICES 
INDIA LTD VS SUMIT KR

MOHD. SHAMIM VS. 
ABHISHEK DORIWALA

BMW INDIA FIN. SERVICES 
VS GAUTAM JIT SHARMA

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS RANDHIR JKAPOOR

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS DHEERAJ JAYANT 
GURNANI

RAHUL 
BHARDWAJ

TOYOTA FIN SERVICES 
INDIA LTD VS SUNIL 
KUMAR RAGHAV

TOYOTA FIN SERVICES 
INDIA LTD VSRAJUBHAI 
KAMABHAI JOGRANA

TOYOTA FIN SERVICES 
INDIA LTD VS SUKHDEV 
SINGH

TOYOTA FIN SERVICES 
INDIA LTD VS NILESH 
BORKAR



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01663-2021 B. B. SHARMA 9891887145 20/07/21 20/07/21

EC-DLET01-01664-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 20/07/21 20/07/21

EC-DLET01-01675-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 20/07/21 20/07/21

EC-DLET01-01676-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 20/07/21 20/07/21

EC-DLET01-01677-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 20/07/21 20/07/21

EC-DLET01-01678-2021 9999855157 20/07/21 20/07/21

EC-DLET01-01679-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 22/07/21 22/07/21

EC-DLET01-01680-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 22/07/21 22/07/21

EC-DLET01-01682-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01683-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

M/S PEEJAY FIN. COM. 
PVT. LTD. VS SARABJEET 
KAUR

Bankebiharisharma@rediffm
ail.com

TOYOTA FIN SERVICES 
INDIA LTD VS ARPAN 
BRIJPAL SINGH YADAV

TOYOTA FIN SERVICES 
INDIA LTD VS DS METRO 
INDUSTRIES PVT LTD

TOYOTA FIN SERVICES 
INDIA LTD VS MEENESH 
IRRIGATION INDIA PVT 
LTD

TOYOTA FIN SERVICES 
INDIA LTD VS URVASHI 
BUILCON PVT LTD

VIKHYAT SECUIRITIES 
PVT LTD VS MOHD 
NAUSHAD

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

TOYOTA FIN SERVICES 
INDIA LTD VS JUPITAR 
LOGISTICS

TOYOTA FIN SERVICES 
INDIA LTD VS JUPITAR 
LOGISTICS

TOYOTA FIN SERVICES 
INDIA LTD VS SUNIL 
RAMAKANT SATARDEKAR

TOYOTA FIN SERVICES 
INDIA LTD VS VINOD 
SAKHARAM PARTE



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01685-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01686-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01687-2021 NATASHA VIJ 9811292857 natashavij60@gmail.com 22/07/21 22/07/21

EC-DLET01-01690-2021 NATASHA VIJ 9811292857 natashavij60@gmail.com 22/07/21 22/07/21

EC-DLET01-01689-2021 NATASHA VIJ 9811292857 natashavij60@gmail.com 22/07/21 22/07/21

EC-DLET01-01688-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01691-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01696-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01701-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01702-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

TOYOTA FIN SERVICES 
INDIA LTD VS HANUMANT 
BASAPPA GOUDAR

TOYOTA FIN SERVICES 
INDIA LTD VS GAJADHAR 
PATIL

TOYOTA FIN SERVICES 
INDIA LTD VS MANISH 
KUMAR GUPTA

TOYOTA FIN SERVICES 
INDIA LTD VS VIRENDRA 
YADAV

TOYOTA FIN SERVICES 
INDIA LTD VS JUPITAR 
LOGISTICS

TOYOTA FIN SERVICES 
INDIA LTD VS SIDDESH 
MANDREKAR

TOYOTA FIN SERVICES 
INDIA LTD VS NAGESH 
KACHARU PATIL

TOYOTA FIN SERVICES 
INDIA LTD VS SHRUTI 
TRAVELS

TOYOTA FIN SERVICES 
INDIA LTD VS NORTH GOA 
RENT A CAB ASSOCIATION

TOYOTA FIN SERVICES 
INDIA LTD VS PRASHANT 
SANTAPPA NAYAK



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01703-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01698-2021 9873347330 22/07/21 22/07/21

EC-DLET01-01699-2021 9873347330 22/07/21 22/07/21

EC-DLET01-01704-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01705-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 22/07/21 22/07/21

EC-DLET01-01692-2021 VARUN TYAGI 8585991071 varuntyagi426@gmail.com 22/07/21 22/07/21

EC-DLET01-01706-2021 9873347330 22/07/21 22/07/21

EC-DLET01-011661-2021 B. B. SHARMA 9891887145 22/07/21 22/07/21

EC-DLET01-01684-2021 9811044353 22/07/21 22/07/21

EC-DLET01-01694-2021 8376049807 advocateashok.1@gmail.com. 22/07/21 22/07/21

EC-DLET01-01695-2021 8376049807 advocateashok.1@gmail.com. 22/07/21 22/07/21

EC-DLET01-01710-2021 9999334816 Pathania.hot@gmail.com 23/07/21 23/07/21

TOYOTA FIN SERVICES 
INDIA LTD VS NORTH GOA 
RENT A CAB ASSOCIATION

AXIS BANK VS YUVRAJ 
YUDHISHTHIR MEENA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

AXIS BANK VS 
SHAILENDER SHARMA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

AXIS BANK VS PAHILAJ 
RAI LAKHANI

AXIS BANK VS RAVINDRA 
KUMAR PALSANIYA

AXIS BANK VS SOHAN 
SINGH

AXIS BANK VS JAI 
NARAYAN BAIRWA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YA
HOO-COM

M/S PEEJAY FIN. COM. 
PVT. LTD. VS ROBIN 
YADAV

Bankebiharisharma@rediffm
ail.com

IDBI BANK LIMITED VS 
GAURAV MANDOTIA AND 
OTHERS

PARTHIV J 
MEHTA

M/S GIRNARSOFT 
AUTOMOBILES PVT LTD VS 
KARAN MOTORS

RAHUL 
BHARDWAJ

M/S GIRNARSOFT 
AUTOMOBILES PVT LTD VS 
RADHEY KRISHNA 
MOTORS

RAHUL 
BHARDWAJ

DASH LEASING AND 
FINANCE PVT LTD VS 
SADDAM AHMAD

NITISH 
PATHANIA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01711-2021 9999334816 Pathania.hot@gmail.com 23/07/21 23/07/21

EC-DLET01-01713-2021 9999334816 Pathania.hot@gmail.com 23/07/21 23/07/21

EC-DLET01-01714-2021 9999334816 Pathania.hot@gmail.com 23/07/21 23/07/21

EC-DLET01-01712-2021 B. B. SHARMA 9891887145 23/07/21 23/07/21

EC-DLET01-01715-2021 9999334816 Pathania.hot@gmail.com 23/07/21 23/07/21

EC-DLET01-01717-2021 9811843931 23/07/21 23/07/21

EC-DLET01-01719-2021 9999334816 Pathania.hot@gmail.com 23/07/21 23/07/21

EC-DLET01-01718-2021 B. B. SHARMA 9891887145 23/07/21 23/07/21

EC-DLET01-01311-2021 9811843931 23/07/21 23/07/21

EC-DLET01-01721-2021 9999334816 Pathania.hot@gmail.com 23/07/21 23/07/21

DASH LEASING AND 
FINANCE PVT LTD VS RAM 
SAGAR YADAV

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
BALWINDER SINGH

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD. VAKIL

NITISH 
PATHANIA

M/S SHINKOLITE FINANCE 
COMPANY LTD VS 
PRABHAT GUPTA

Bankebiharisharma@rediffm
ail.com

DASH LEASING AND 
FINANCE PVT LTD VS 
VIRESH

NITISH 
PATHANIA

M/S KOTAK MAHINDRA 
BANK LTD. VS.  ESHWAR 
ASHOK RAO KALE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

DASH LEASING AND 
FINANCE PVT LTD VS 
SANTOSH KR.

NITISH 
PATHANIA

M/S PEEJAY FIN. COM. 
PVT. LTD. VS BEGAANAND 
YADAV

Bankebiharisharma@rediffm
ail.com

M/S KOTAK MAHINDRA 
BANK LTD. VS.  ESHWAR 
ASHOK RAO KALE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

DASH LEASING AND 
FINANCE PVT LTD VS 
JUGAL KISHOR

NITISH 
PATHANIA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01229-2021 9811843931 23/07/21 23/07/21

EC-DLET01-01722-2021 B. B. SHARMA 9891887145 23/07/21 23/07/21

EC-DLET01-01225-2021 9811843931 23/07/21 23/07/21

EC-DLET01-01724-2021 B. B. SHARMA 9891887145 23/07/21 23/07/21

EC-DLET01-01738-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 23/07/21 23/07/21

Ec-DLET01-01739-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 23/07/21 23/07/21

EC-DLET01-01740-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 23/07/21 23/07/21

EC-DLET01-01742-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 23/07/21 23/07/21

EC-DLET01-01743-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 23/07/21 23/07/21

EC-DLET01-01731-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01741-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01735-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS.  ESHWAR 
ASHOK RAO KALE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S PEEJAY FIN. COM. 
PVT. LTD. VS JITENDRA KR

Bankebiharisharma@rediffm
ail.com

M/S KOTAK MAHINDRA 
BANK LTD. VS.  ESHWAR 
ASHOK RAO KALE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S PEEJAY FIN. COM. 
PVT. LTD. VS PANKAJ 
SHARMA

Bankebiharisharma@rediffm
ail.com

AXIS BANK VS SURENDER 
SINGH 3644

AXIS BANK VS SUNIL KR. 
3710

AXIS BANK VS. 
DHARAMBIR 7285

CARS 24 FIN. SERVICES 
PVT. LTD. VS. DEEPAK KR

CARS 24 FIN. SERVICES 
PVT. LTD. VS. MADAN 
YADAV

AXIS BANK VS VIPIN 
KUMAR SHEORAN

AXIS BANK VS ASHOK 
KUMAR

AXIS BANK VS KARMPAL 
SINGH



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01726-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01727-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01733-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01730-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01734-2021 AXIS BANK VS SUNITA VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01746-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01737-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01732-2021 AXIS BANK VS POOJA DEVIVARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01728-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 24/07/21 24/07/21

EC-DLET01-01757-2021 9999052336 24/07/21 24/07/21

EC-DLET01-01756-2021 9999052336 24/07/21 24/07/21

EC-DLET01-01758-2021 GM MOTORS VS MITTHAN 9999052336 24/07/21 24/07/21

EC-DLET01-01761-2021 GM MOTORS VS MUNNA 9999052336 24/07/21 24/07/21

EC-DLET01-01766-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 24/07/21 24/07/21

AXIS BANK VS NARESH 
SINGH

AXIS BANK VS DEEPAK 
KUMAR

AXIS BANK VSANAND 
BANSAL

AXIS BANK VS DEEPU 
SINGH

AXIS BANK VS MANINDER 
N

AXIS BANK VS SUSHMA 
DEVI

AXIS BANK VS NAVEEN 
KUMAR

GM MOTORS VS DILSHAD 
KHAN

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

GM MOTORS VS BALDEV 
RAJ

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

CARS 24 FIN. SERVICES 
PVT. LTD. VS. RAMA 
KRISHNAIAH DN



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01767-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 24/07/21 24/07/21

EC-DLET01-01768-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 24/07/21 24/07/21

EC-DLET01-01769-2021 B. B. SHARMA 9891887145 24/07/21 24/07/21

EC-DLET01-01770-2021 B. B. SHARMA 9891887145 24/07/21 24/07/21

EC-DLET01-01771-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 24/07/21 24/07/21

EC-DLET01-01755-2021 8376049807 advocateashok.1@gmail.com. 24/07/21 24/07/21

EC-DLET01-01754-2021 8376049807 advocateashok.1@gmail.com. 24/07/21 24/07/21

EC-DLET01-01752-2021 8376049807 advocateashok.1@gmail.com. 24/07/21 24/07/21

EC-DLET01-01751-2021 8376049807 advocateashok.1@gmail.com. 24/07/21 24/07/21

EC-DLET01-01750-2021 8376049807 advocateashok.1@gmail.com. 24/07/21 24/07/21

EC-DLET01-01749-2021 8376049807 advocateashok.1@gmail.com. 24/07/21 24/07/21

CARS 24 FIN. SERVICES 
PVT. LTD. VS. 
BHAGAYAMMA

CARS 24 FIN. SERVICES 
PVT. LTD. VS. SANJEEV 
PANDEY

M/S PEEJAY FIN. COM. 
PVT. LTD. VS KEDAR

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS DINESH 
SINGH

Bankebiharisharma@rediffm
ail.com

ELECTRONICA FINANCE 
LTD VS INCH FURNITURES

BMW INDIA FIN. SERVICES 
VS HIMANSHU DATTA

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS ANANYA PANDEY

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS PRATIK CHAUHAN

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS MEERA SAMUH 
CORPORATE SERVICE PVT 
LTD

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS NEW MORNING STAR 
TRAVELS

RAHUL 
BHARDWAJ

BMW INDIA FIN. SERVICES 
VS SAI RAM KRISHNA 
MINERAL AND PROJECTS

RAHUL 
BHARDWAJ



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01748-2021 8376049807 advocateashok.1@gmail.com. 24/07/21 24/07/21

EC-DLET01-01778-2021 9999855157 26/07/21 26/07/21

EC-DLET01-01788-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01787-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01786-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01785-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01784-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01783-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01782-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01781-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01780-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

BMW INDIA FIN. SERVICES 
VS BALA DEVI

RAHUL 
BHARDWAJ

NEWLOOK LEASING PVT. 
LTD. VS. KEDAR

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

DASH LEASING AND 
FINANCE PVT LTD VS 
SHAHRUKH KHAN

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
SANTOSH KR.

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
NASIV ALI

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD MAZIBUL

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
MAHADEV MANDAL

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
BALWINDER SINGH

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
FIROZ KHAN

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
DALJEET SINGH

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
CHAND BABU

NITISH 
PATHANIA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01779-2021 9999334816 Pathania.hot@gmail.com 26/07/21 26/07/21

EC-DLET01-01765-2021 9999052336 26/07/21 26/07/21

EC-DLET01-01764-2021 9999052336 26/07/21 26/07/21

Ec-DLET01-01763-2021 9999052336 26/07/21 26/07/21

EC-DLET01-01762-2021 GM MOTORS VS NOORI 9999052336 26/07/21 26/07/21

EC-DLET01-01789-2021 B. B. SHARMA 9891887145 26/07/21 26/07/21

EC-DLET01-01791-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 27/07/21 27/07/21

EC-DLET01-01797-2021 9810740437 msinghadvocate@yahoo.com 27/07/21 27/07/21

EC-DLET01-01796-2021 B. B. SHARMA 9891887145 27/07/21 27/07/21

EC-DLET01-01804-2021 B. B. SHARMA 9891887145 27/07/21 27/07/21

EC-DLET01-01807-2021 B. B. SHARMA 9891887145 27/07/21 27/07/21

EC-DLET01-01810-2021 B. B. SHARMA 9891887145 27/07/21 27/07/21

EC-DLET01-01813-2021 9811252038 advocatersgarg@gmail.com 27/07/21 27/07/21

DASH LEASING AND 
FINANCE PVT LTD VS 
ASHOK KR.

NITISH 
PATHANIA

GM MOTORS VS SURESH 
KR

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

GM MOTORS VS RAMJI 
SAXENA

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

GM MOTORS VS RAJPAL 
SINGH

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
mM/S PEEJAY FIN. COM. 

PVT. LTD. VS M/S 
MIDTOWN TRAVELS PVT. 
LTD.

Bankebiharisharma@rediffm
ail.com

TOYOTA FIN SERVICES 
INDIA LTD VS SANDEEP 
NARWADE

M/S NAZEER HOSPITALITY 
PVT LTD VS ANJALI 
GAUBA

MAHENDER 
SINGH

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
SALEEM

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FINANCE 
COMPANY PVT LTD VS 
RISHIPAL SHARMA

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS DESH 
BANDHU SHARMA

Bankebiharisharma@rediffm
ail.com

SHREE ANK FINHOLD PVT. 
LTD. VS MOHINI

Bankebiharisharma@rediffm
ail.com

M/S KOTAK MAHINDRA 
BANK LTD. VS. SUNIL 
KUMAR

RAVI SHANKAR 
GARG



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01816-2021 9811252038 advocatersgarg@gmail.com 27/07/21 27/07/21

EC-DLET01-01815-2021 9811252038 advocatersgarg@gmail.com 27/07/21 27/07/21

EC-DLET01-01814-2021 9811252038 advocatersgarg@gmail.com 27/07/21 27/07/21

EC-DLET01-01832-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 28/07/21 28/07/21

EC-DLET01-01833-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 28/07/21 28/07/21

EC-DLET01-01834-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 28/07/21 28/07/21

EC-DLET01-01835-2021 9999855157 28/07/21 28/07/21

EC-DLET01-01836-2021 9999855157 28/07/21 28/07/21

EC-DLET01-01831-2021 AXIS BANK VS. SUSHIL KR.VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01830-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

Ec-DLET01-01829-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01827-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01826-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

M/S KOTAK MAHINDRA 
BANK LTD. VS.  LAKHMI 
CHAND

RAVI SHANKAR 
GARG

M/S KOTAK MAHINDRA 
BANK LTD. VS. JAGBIR

RAVI SHANKAR 
GARG

M/S KOTAK MAHINDRA 
BANK LTD. VS. DINESH 
LAMBA

RAVI SHANKAR 
GARG

B D CREDITS LTD VS 
SHEKH FAJERUDDIN

BD CREDITS LTD. VS. 
SHEKH FAJERUDDIN

B D CREDITS LTD VS 
SHEKH FAJERUDDIN

7 VIK FINVESTMENT PVT. 
LTD VS. HARSH CHAND

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

7 VIK FINVESTMENT PVT. 
LTD VS. VIJAY PURI 
GOSWAMI

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@
GMAIL.COM

AXIS BANK VS. VEENA 
MEHTA

AXIS BANK VS. RAVINDER 
SINGH

AXIS BANK VS. BHIM 
SINGH

AXIS BANK VS. RAVINDER 
SIINGH



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01824-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01823-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01821-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01820-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01809-2021 ABID AHMAD 9213142242 28/07/21 28/07/21

EC-DLET01-01808-2021 ABID AHMAD 9213142242 28/07/21 28/07/21

EC-DLET01-01800-2021 ABID AHMAD 9213142242 28/07/21 28/07/21

EC-DLET01-01802-2021 ABID AHMAD 9213142242 28/07/21 28/07/21

EC-DLET01-01828-2021 VARUN TYAGI 8585991071 varuntyagi1426@gmail.com 28/07/21 28/07/21

EC-DLET01-01839-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 29/07/21 29/07/21

EC-DLET01-01841-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 29/07/21 29/07/21

EC-DLET01-01843-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 29/07/21 29/07/21

AXIS BANK VS. RAVINDER 
SINGH

AXIS BANK VS. RAVINDER 
SINGH

AXIS BANK VS SUNDURAM 
MALIK

AXIS BANK VS. RAVINDER 
SINGH

ORIX LEASING AND FIN. 
SERVICES INDIA LTD. VS. 
IMTIYAJ

abidahmadadvocate@gmail.c
om

ORIX LEASING AND FIN. 
SERVICES INDIA LTD. VS. 
AHMAD

abidahmadadvocate@gmail.c
om

ORIX LEASING AND FIN. 
SERVICES INDIA LTD. VS. 
SAHUN

abidahmadadvocate@gmail.c
om

ORIX LEASING AND FIN. 
SERVICES INDIA LTD. VS 
ABBAS

abidahmadadvocate@gmail.c
om

AXIS BANK VS SULEKH 
CHAND

VOLKSWAGEN FINANCE 
PRIVATE LTD VS RAJESH 
TRANSPORTS

VOLKSWAGEN FINANCE 
PRIVATE LTD VS RAJESH 
TRANSPORTS

VOLKSWAGEN FINANCE 
PRIVATE LTD VS RAJESH 
TRANSPORTS



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01844-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 29/07/21 29/07/21

EC-DLET01-01845-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 29/07/21 29/07/21

EC-DLET01-01846-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 29/07/21 29/07/21

EC-DLET01-01848-2021 RAJESH JANGRA 9958726491 jangraadvocate@gmail.com 29/07/21 29/07/21

EC-DLET01-01840-2021 B. B. SHARMA 9891887145 29/07/21 29/07/21

EC-DLET01-01842-2021 B. B. SHARMA 9891887145 29/07/21 29/07/21

EC-DLET01-01849-2021 B. B. SHARMA 9891887145 29/07/21 29/07/21

EC-DLET01-01850-2021 9999052336 29/07/21 29/07/21

EC-DLET01-01853-2021 9999334816 Pathania.hot@gmail.com 29/07/21 29/07/21

EC-DLET01-01852-2021 9999334816 Pathania.hot@gmail.com 29/07/21 29/07/21

EC-DLET01-01851-2021 9999334816 Pathania.hot@gmail.com 29/07/21 29/07/21

EC-DLET01-01838-2021 9999334816 Pathania.hot@gmail.com 29/07/21 29/07/21

VOLKSWAGEN FINANCE 
PRIVATE LTD VS RAJESH 
TRANSPORTS

VOLKSWAGEN FINANCE 
PRIVATE LTD VS RAJESH 
TRANSPORTS

VOLKSWAGEN FINANCE 
PRIVATE LTD VS RAJESH 
TRANSPORTS

VOLKSWAGEN FINANCE 
PRIVATE LTD VS JAGDEEP 
SINGH

M/S PEEJAY FIN. COM. 
PVT. LTD. VS DEEPAK 
KUMAR

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS RAJU

Bankebiharisharma@rediffm
ail.com

DOST FINCAP PVT LTD VS 
KAMALJEET

Bankebiharisharma@rediffm
ail.com

DANDONA FINANCE LTD 
VS DILIP KUMAR

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJU

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
MANOJ KUMAR

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS 
FIROJ

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS AJAY 
SINGH

NITISH 
PATHANIA



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01837-2021 9999334816 Pathania.hot@gmail.com 29/07/21 29/07/21

Ec-DLET01-01709-2021 9999334816 Pathania.hot@gmail.com 29/07/21 29/07/21

EC-DLET01-01854-2021 GM MOTORS VS RAJU 9999334816 Pathania.hot@gmail.com 29/07/21 29/07/21

EC-DLET01-01855-2021 9999052336 29/07/21 29/07/21

EC-DLET01-01857-2021 9999052336 29/07/21 29/07/21

EC-DLET01-01858-2021 9999052336 29/07/21 29/07/21

EC-DLET01-01861-2021 SHOBHA GUPTA 9811192158 srlawfirm188@gmail.com 29/07/21 29/07/21

EC-DLET01-01863-2021 SHOBHA GUPTA 9811192158 srlawfirm188@gmail.com 29/07/21 29/07/21

EC-DLET01-01864-2021 AXIS BANK VS MAYA DEVI SHOBHA GUPTA 9811192158 srlawfirm188@gmail.com 29/07/21 29/07/21

EC-DLET01-01865-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 29/07/21 29/07/21

EC-DLET01-01859-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 29/07/21 29/07/21

EC-DLET01-01867-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 29/07/21 29/07/21

DASH LEASING AND 
FINANCE PVT LTD VS AJAY 
KUMAR

NITISH 
PATHANIA

DASH LEASING AND 
FINANCE PVT LTD VS AJAY 
KUMAR

NITISH 
PATHANIA

NITISH 
PATHANIA

DANDONA FINANCE LTD 
VS SANJEEV

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DANDONA FINANCE LTD 
VS SATISH CHANDER 
PANDEY

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

DANDONA FINANCE LTD 
VS YOGESH KUMAR

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

AXIS BANK VS MOHANLAL 
BIKUNIYA

AXIS BANK VS MAHENDRA 
SONI

TOYOTA FIN SERVICES 
INDIA LTD VS NORTH GOA 
RENT A CAB ASSOCIATION

GUPTA AUTO DEAL VS 
SUNIL SINGH

CARS 24 FIN. SERVICES 
PVT. LTD. VS. MAHENDER 
SINGH



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01868-2021 LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com 29/07/21 29/07/21

EC-DLET01-01869-2021 B. B. SHARMA 9891887145 30/07/21 30/07/21

EC-DLET01-01870-2021 B. B. SHARMA 9891887145 30/07/21 30/07/21

EC-DLET01-01874-2021 9999052336 30/07/21 30/07/21

EC-DLET01-01873-2021 9999052336 30/07/21 30/07/21

EC-DLET01-01872-2021 GM MOTORS VS PRADEEP 9999052336 30/07/21 30/07/21

EC-DLET01-01871-2021 9999052336 30/07/21 30/07/21

EC-DLET01-01876-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 30/07/21 30/07/21

EC-DLET01-01877-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 30/07/21 30/07/21

EC-DLET01-01878-2021 ABHA VIJAYAN 9953335792 abhavijayan13@gmail.com 30/07/21 30/07/21

EC-DLET01-01881-2021 SHOBHA GUPTA 9811192158 srlawfirm188@gmail.com 30/07/21 30/07/21

EC-DLET01-01882-2021 SHOBHA GUPTA 9811192158 srlawfirm188@gmail.com 30/07/21 30/07/21

EC-DLET01-01883-2021 SHOBHA GUPTA 9811192158 srlawfirm188@gmail.com 30/07/21 30/07/21

CARS 24 FIN. SERVICES 
PVT. LTD. VS. 
ONKARSWAMNI HR

M/S PEEJAY FIN. COM. 
PVT. LTD. VS RAM SURAT 
BHAGAT

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS RAHUL 
KUMAR

Bankebiharisharma@rediffm
ail.com

GM MOTORS VS SURAJ 
BALI

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

GM MOTORS VS RAFIQ 
AHMAD

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

GM MOTORS VS MOHD 
IMRAN ANSARI

ABHISHEK 
GUPTA

adv.abhishek3995@gmail.co
m

TOYOTA FIN SERVICES 
INDIA LTD VS AVI TOURS 
AND TRAVELS

TOYOTA FIN SERVICES 
INDIA LTD VS SANTOSH 
MOTIRAM PATIL

TOYOTA FIN SERVICES 
INDIA LTD VS PRADIP 
BAJRAN AUTI

AXIS BANK VS SHIV SINGH 
CHAUHAN

AXIS BANK VS MAMTA 
GURJAR

AXIS BANK VS CHARAN 
DASS



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-01885-2021 B. B. SHARMA 9891887145 30/07/21 30/07/21

EC-DLET01-01886-2021 B. B. SHARMA 9891887145 30/07/21 30/07/21

EC-DLET01-01893-2021 ABID AHMAD 9213142242 30/07/21 30/07/21

EC-DLET01-01894-2021 ABID AHMAD 9213142242 30/07/21 30/07/21

EC-DLET01-01889-2021 B. B. SHARMA 9891887145 31/07/21 31/07/21

EC-DLET01-01895-2021 9811843931 31/07/21 31/07/21

EC-DLET01-01896-2021 9811843931 31/07/21 31/07/21

EC-DLET01-01897-2021 9811843931 31/07/21 31/07/21

EC-DLET01-01898-2021 9811843931 31/07/21 31/07/21

EC-DLET01-01899-2021 9811843931 31/07/21 31/07/21

EC-DLET01-01900-2021 9811843931 31/07/21 31/07/21

M/S PEEJAY FIN. COM. 
PVT. LTD. VS SUNNY 
SHARMA

Bankebiharisharma@rediffm
ail.com

M/S PEEJAY FIN. COM. 
PVT. LTD. VS ARUN 
TIWARI

Bankebiharisharma@rediffm
ail.com

ORIX LEASING AND FIN. 
SERVICES INDIA LTD. VS 
JAHIR KHAN

abidahmadadvocate@gmail.c
om

ORIX LEASING AND FIN. 
SERVICES INDIA LTD. VS 
ASIF ALI

abidahmadadvocate@gmail.c
om

DOST FINCAP LTD. VS 
NAVEEN KUMAR

Bankebiharisharma@rediffm
ail.com

M/S KOTAK MAHINDRA 
BANK LTD. VS. SOMNATH 
ISHWAR METKARI

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS.  RANJIT 
NAVNATH RAUT

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. BHEEMU 
SHANKAR RAHOD

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. 
RAGHUVEERSINGH 
MOHANSINGH 
RAJPUROHIT

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS. RAMDAS 
BAJIRAO KORADE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

M/S KOTAK MAHINDRA 
BANK LTD. VS MAHESH 
SURESH SHINGARE

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

16 SH. SANJAY SHARMA-I East

EC-DLET01-011901-2021 9811843931 31/07/21 31/07/21
17 NORTH EAST C.S.(COMM):-46/2021 9811044333

pjmehtace01@rediffmail.com

23.07.2021 23.07.2021

EXECUTION:-82/2021 VIDUR SIKKA 8923507004 17.07.2021 16.07.2021

EXECUTION:-83/2021 9212190624

delhilawyers76@yahoo.co.in

23.07.2021 22.07.2021

EXECUTION:-84/2021 AMITABH SINGH 9650487727

askrlexisllp@gmail.com

23.07.2021 23.07.2021

EXECUTION:-85/2021 AMITABH SINGH 9650487727

askrlexisllp@gmail.com

23.07.2021 23.07.2021

EXECUTION:-86/2021 RANJAN 9311022101 28.07.2021 24.07.2021

EXECUTION:-87/2021 S.L. KATYAL 8802757235

advmohitjala@gmail.com

28.07.2021 24.07.2021

EXECUTION:-88/2021 RANJAN 9311022101 28.07.2021 24.07.2021

EXECUTION:-89/2021 9212190624

delhilawyers76@yahoo.co.in

28.07.2021 27.07.2021

18 Shahdara

8376049807 advocate.ashok1@gmail.com 02-07-2021 01-07-2021

M/S KOTAK MAHINDRA 
BANK LTD. VS HUSSAIN 
MEHBOOB SHAIKH

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.c
om

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)
(w.e.f- 20.07.2021)

DINESH KUMAR TYAGI VS 
SMT REVA

PARTHIV J. 
MEHTA 

KOTAK MAHINDRA BANK 
LTD VS SAHIL

sakshi.sharama@trulegal.co.i
n

KOTAK MAHINDRA BANK 
LTD VS MOHAMMAD 
HASAN ABBAS

SUNIL 
SEHRAWAT

MANAPPURAM FINANCE 
LTD VS SUMMAN SHARMA

MANAPPURAM FINANCE 
LTD VS ANANG PAL SINGH

HDFC B ANK LTD VS 
SHAMIM CO. MAHMOOD 
ALI

ranjan.and.company@gmail.c
om

HDFC BANK LTD VS ANKIT 
BHATI

HDFC BANK LTD VS 
SARASWATI MANIK RAM

ranjan.and.company@gmail.c
om

KOTAK MAHINDRA BANK 
LTD VS ABDUL SHAHID 
KHAN

SUNIL 
SHERAWAT

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1366/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JAYSHREE ASHISH 
NAGARENNSK1079081

RAHUL 
BHARADWAJ(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9873347330 02-07-2021 02-07-2021

9873347330 02-07-2021 02-07-2021

9873347330 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1365/2021

AXIS BANK Vs MOHANI 
DEVI 1983

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1364/2021

KOTAK MAHINDRA PRIME 
Vs SATVEER YADAV 4418

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1363/2021

AXIS BANK Vs SUNIL JAIN 
3792

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1372/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BALDEV SINGH

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1371/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AVTAR SINGH SIDHU

RAHUL 
BHARADWAJ(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

ADITI GUPTA(P), 9873347330 02-07-2021 02-07-2021

9873347330 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1370/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJASTHAN FOUR WHEEL 
DRIVE PVT LTD

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1361/2021

AXIS BANK Vs ABHAY 
NAND PATHAK 2957

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1362/2021

AXIS BANK Vs KUSHAGRA 
MEHTA 7643

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1369/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHAHZAD 
KHANNCHH1168937

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1368/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NIHON INDIA SERVICES 
PVT LTDNDEL1173942

RAHUL 
BHARADWAJ(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

9810955145 03-07-2021 03-07-2021

9810955145 03-07-2021 03-07-2021

9810955145 03-07-2021 03-07-2021

9810955145 03-07-2021 03-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1367/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JITENDER KUMAR 
NDEL1106647

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1382/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TUSAR SONWANI

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1384/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUNNY KAMLE

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1385/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AKASH SUDHAKAR 
KASTODE

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1386/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CLOCK SOFT SOLUTIONS 
LTD

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 03-07-2021 03-07-2021

9810955145 03-07-2021 03-07-2021

EX/117/2021 9717703511 not avialable 03-07-2021 03-07-2021

EX/118/2021 Rohit Bohra(P), 9873347330 bnnlitigaton@gmail.com 03-07-2021 03-07-2021

EX/119/2021 Ankur Katyal(P), 9811829439 ankurkatyal@asklegal.co.in 03-07-2021 03-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1387/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRAVEEN BHASKAR 
SUTALE

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1388/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHELL CORPORATE 
SERVICES PRIVATE 
LIMITED

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

KHUSI  TEX FAB Vs GH 
AGENCIES INC

KAMAL DEEP 
SONI(P),

KOTAK MAHINDRA PRIME 
LTD Vs SONU SHARMA

KOTAK MAHINDRA BANK 
LTD Vs SACHIN 
AGGARWAL



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9958726491 jangraadvocate@gmail.com 03-07-2021 03-07-2021

9999334816 nitishpathania@gmail.com 03-07-2021 03-07-2021

9999334816 nitishpathania@gmail.com 03-07-2021 03-07-2021

9999334816 nitishpathania@gmail.com 03-07-2021 03-07-2021

9999334816 nitishpathania@gmail.com 03-07-2021 03-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1373/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAINATH TRAVELS

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1374/2021

DASH LEASING AND 
FINANCE PVT LTD Vs 
PRADUMAN PRATAP 
SINGH

Nitish 
Pathania(P),

OMP (I) 
(COMM)/1375/2021

DASH LEASING AND 
FINANCE PVT LTD Vs 
NAVAL SINGH

OMP (I) 
(COMM)/1376/2021

DASH LEASING AND 
FINANCE PVT LTD Vs 
JITENDER

Nitish 
Pathania(P),

OMP (I) 
(COMM)/1377/2021

DASH LEASING AND 
FINANCE PVT LTD Vs 
HARISH

Nitish 
Pathania(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9999334816 nitishpathania@gmail.com 03-07-2021 03-07-2021

8376049807 advocate.ashok1@gmail.com 03-07-2021 03-07-2021

9810955145 03-07-2021 03-07-2021

9810955145 03-07-2021 03-07-2021

9810955145 05-07-2021 05-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1379/2021

M/S DANDONA FINANCE 
LIMITED Vs VINOD 
KUMAR

ARIHANT 
JAIN(P),

OMP (I) 
(COMM)/1380/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
AKSHI BANSAL

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1381/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAVI SHANKAR

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1383/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AJIZUL HASSAN

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1403/2021

HDFC BANK LTD Vs VIJAY  
SINGH

GOPAL 
KASHYAP(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9958683230 naveenk101@gmail.com 05-07-2021 05-07-2021

9958683230 naveenk101@gmail.com 05-07-2021 05-07-2021

9717391663 lalitpandeyyadav@gmail.com 07-07-2021 07-07-2021

9999855157 07-07-2021 07-07-2021

9999855157 07-07-2021 07-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1405/2021

HDFC BANK LTD Vs 
SUBHASH  KUMAR

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1404/2021

HDFC BANK LTD Vs BALLI 
MOHD ILLIYAS

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1409/2021

V N CREDITS LTD Vs 
RANJEET

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1411/2021

MEHTA AUTO DEAL Vs 
BINDU DEVI

JITENDER 
KUMAR 
YADAV(P),

advjitenderyadav2017@gmail.
com

OMP (I) 
(COMM)/1410/2021

MEHTA AUTO DEAL Vs 
AKSHYA KUMAR YADAV

JITENDER 
KUMAR 
YADAV(P),

advjitenderyadav2017@gmail.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9999855157 07-07-2021 07-07-2021

9717391663 lalitpandeyyadav@gmail.com 07-07-2021 07-07-2021

9958683230 naveenk101@gmail.com 07-07-2021 07-07-2021

CS (COMM)/253/2021 9934660067 arunsheoran1996@gmail.com09-07-2021 09-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1412/2021

CHARIOT AUTO 
ACCESSORIES LTD Vs 
ANJU

JITENDER 
KUMAR 
YADAV(P),

advjitenderyadav2017@gmail.
com

OMP (I) 
(COMM)/1408/2021

V N CREDITS LTD Vs 
RANJEET

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1413/2021

HDFC BANK LTD Vs AMAN 
PUBLIC SCHOOL

GOPAL 
KASHYAP(P),

SACHIN CHANDAK Vs 
PRADIP KUMAR KEDIA

Rahul kumar 
rohilla(P),

OMP (I) 
(COMM)/1455/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
SHREE GIRIRAJ EXIM 
PRIVATE LTD  39784

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

CS (COMM)/254/2021 9810168405 rekharustagi@gmail.com 14-07-2021 14-07-2021

CS (COMM)/255/2021 9810134793 allipcare@gmail.com 14-07-2021 14-07-2021

9560012821 Keshav1292@gmail.com 14-07-2021 14-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1457/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INDIA PVT LTD  4382

DINESH KUMAR 
JAIN(P),

OMP (I) 
(COMM)/1458/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INDIA PVT LTD

DINESH KUMAR 
JAIN(P),

CANARA BANK Vs SANJAY 
KUMAR

REKHA RUSTAGI 
MS(P),

KARAN GUPTA Vs DR 
TANAYA NARENDRA

ANIL KUMAR 
SAHU(P),

OMP (I) 
(COMM)/1468/2021

TRINITY FINLEASE PVT 
LTD Vs REENA

ARIHANT 
JAIN(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 14-07-2021 14-07-2021

9873347330 14-07-2021 14-07-2021

9873347330 14-07-2021 14-07-2021

9873347330 14-07-2021 14-07-2021

9873347330 14-07-2021 14-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1467/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MAA TOURS AND TRAVELS

RAJESH 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1466/2021

AXIS BANK Vs KULDEEP 
SINGH 9567

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1465/2021

AXIS BANK Vs 
KANWALJEET SINGH 3337

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1464/2021

AXIS BANK Vs SURENDRA 
YADAV 7578

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1463/2021

AXIS BANK Vs JASPAL 
KUMAR SHARMA 4646

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9873347330 14-07-2021 14-07-2021

ADITI GUPTA(P), 9873347330 14-07-2021 14-07-2021

ADITI GUPTA(P), 9873347330 14-07-2021 14-07-2021

9873347330 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1462/2021

AXIS BANK Vs MOHD 
MUZAMIL BEIGH 3171

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1461/2021

AXIS BANK Vs KUSHAL 
2858

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1460/2021

AXIS BANK Vs RANBIR 
SINGH 2335

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1459/2021

AXIS BANK Vs SUMAN 
KUMAR 5211

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1443/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DINESH KUMAR DUBAY 
75909

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1444/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VISHWAS JAGANNATH 
MALVANKAR

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1445/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NORTH GOA RENT A CAB 
ASSOCIATION  46494

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1446/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUNIL KUMAR RAGHAV 
49755

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1447/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TEN TRAVELS P LTD  62556

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1448/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NARENDER KUMAR  59833

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1449/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIJAY PAL SINGH 101888

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1450/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SYED MOHAMMAD RIZVI

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1451/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TEN TRAVELS P LTD 62558

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1452/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JITIN BHATIA  46039

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1453/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VICTORY INDIA HOLIDAYS 
LLP  27052

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

8376049807 advocate.ashok1@gmail.com 14-07-2021 14-07-2021

9873347330 16-07-2021 16-07-2021

CS (COMM)/257/2021 9313499556 lalitkumaraor@gmail.com 16-07-2021 16-07-2021

CS (COMM)/258/2021 9991168994 jaitegan.law@gmail.com 16-07-2021 16-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1454/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
BALRAJ YADAV  00536

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1456/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NORTH GOA RENT A CAB 
ASSOCIATION

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1511/2021

AXIS BANK Vs PARTAP 
SINGH 313

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

GAURAV CHADDA Vs 
RANJEET CHAUDHARY

LALIT 
KUMAR(P),

M/S AMBER NUTRITION 
PVT LTD Vs M/S RAJU 
FOOD PRODUCTS

JAITEGAN 
SINGH(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9999052336 abhishekgupta@gmail.com 16-07-2021 16-07-2021

9999052336 abhishekgupta@gmail.com 16-07-2021 16-07-2021

9999052336 abhishekgupta@gmail.com 16-07-2021 16-07-2021

9999052336 abhishekgupta@gmail.com 16-07-2021 16-07-2021

9310394606 jangraadvocate@gmail.com 16-07-2021 16-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1491/2021

TAMANNA KHUSHI AUTO 
DEALS Vs SADDAM ALI 
6567

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1492/2021

TAMANNA KHUSHI AUTO 
DEALS Vs SADDAM ALI 
2977

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1493/2021

TAMANNA KHUSHI AUTO 
DEALS Vs RAJ KUMAR

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1494/2021

TAMANNA KHUSHI AUTO 
DEALS Vs MIR JAKIR

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1495/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
BONN ALI JAMES

SHANKAR 
KUMAR SEN(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9310394606 jangraadvocate@gmail.com 16-07-2021 16-07-2021

8376049807 advocate.ashok1@gmail.com 16-07-2021 16-07-2021

8376049807 advocate.ashok1@gmail.com 16-07-2021 16-07-2021

8376049807 advocate.ashok1@gmail.com 16-07-2021 16-07-2021

8376049807 advocate.ashok1@gmail.com 16-07-2021 16-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1496/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
NALINI RAJU

SHANKAR 
KUMAR SEN(P),

OMP (I) 
(COMM)/1497/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INIDA PVT LTD 5007

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1498/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLIDAYS 
INIDA PVT LTD  9316

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1499/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NORTH GOA RENT A CAB 
ASSOCIATES 6498

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1500/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ASHWANI KUMAR NAGAR  
60927

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1501/2021

AXIS BANK Vs 
SUKHJINDER SINGH 5882

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1502/2021

AXIS BANK Vs MANINDER 
SINGH 0912

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1503/2021

AXIS BANK Vs RAMESH 
KUMAR 1402

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1504/2021

AXIS BANK Vs AMANDEEP 
SINGH 9058

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1505/2021

AXIS BANK Vs GURMIT  
SINGH 3985

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1506/2021

AXIS BANK Vs SARABJIT 
KAUR 1412

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1507/2021

AXIS BANK Vs REETU 
KHANA 0754

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1508/2021

AXIS BANK Vs 
AMARINDER SINGH 4297

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1509/2021

AXIS BANK Vs SHEETAL 
SETH 8420

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1510/2021

AXIS BANK Vs JOGINDER 
SINGH 7745

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9810955145 19-07-2021 19-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1512/2021

AXIS BANK Vs 
HARBHAJAN LAL 9145

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1513/2021

AXIS BANK Vs SHEVETA 
ANAND 7807

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1514/2021

AXIS BANK Vs SHUB LATA 
4712

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1515/2021

AXIS BANK Vs 
GAGANDEEP SINGH 1746

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1520/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 19-07-2021 19-07-2021

9999052336 abhishekgupta@gmail.com 19-07-2021 19-07-2021

9999052336 abhishekgupta@gmail.com 19-07-2021 19-07-2021

9810955145 19-07-2021 19-07-2021

9810955145 19-07-2021 19-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1521/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1522/2021

TAMANNA KHUSHI AUTO 
DEALS Vs DEEPAK

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1523/2021

TAMANNA KHUSHI AUTO 
DEALS Vs MOHD TABAZUL

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1524/2021

ANMOL FINANCIAL 
SERVICES LTD Vs 
RAVNEET SINGH 
WADHWA

SAJJAN KUMAR 
AGGARWAL(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1526/2021

ANMOL FINANCIAL 
SERVICES LTD Vs 
PARAMJEET SINGH 
WADHWA

SAJJAN KUMAR 
AGGARWAL(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

CS (COMM)/260/2021 9810134793 allipcare@gmail.com 19-07-2021 19-07-2021

EX/123/2021 VIDUR SIKKA(P), 8923507009 sakshi.sharma@trulegal.co.in 19-07-2021 19-07-2021

9810955145 19-07-2021 19-07-2021

9999855157 22-07-2021 22-07-2021

9999855157 22-07-2021 22-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

M/S RSPL LIMITED Vs SRI 
VIJAYA LAKSHMI SOAPS 
AND CHEMES

ANIL KUMAR 
SAHU(P),

KOTAK MAHINDRA BANK 
LTD Vs KAILA INDUSTRIES 
PVT LTD AND ORS

OMP (I) 
(COMM)/1518/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1528/2021

SHANKAR AUTO Vs RAM 
CHANDER

JITENDER 
KUMAR 
YADAV(P),

advjitenderyadav2017@gmail.
com

OMP (I) 
(COMM)/1529/2021

SHANKAR AUTO Vs NATHU 
ARORA

JITENDER 
KUMAR 
YADAV(P),

advjitenderyadav2017@gmail.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9999855157 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1530/2021

SHANKAR AUTO Vs SAMAR 
SINGH 126

JITENDER 
KUMAR 
YADAV(P),

advjitenderyadav2017@gmail.
com

OMP (I) 
(COMM)/1532/2021

HDB FINANCE SERVICES 
LTD Vs BIJENDER KUMAR

DINESH KUMAR 
JAIN(P),

OMP (I) 
(COMM)/1534/2021

HDB FINANCE SERVICES 
LTD Vs ANAND SINGH AND 
COMPANY 4820

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1535/2021

HDB FINANCE SERVICES 
LTD Vs RAHUL SINGHAL

DINESH KUMAR 
JAIN(P),

OMP (I) 
(COMM)/1537/2021

HDB FINANCE SERVICES 
LTD Vs PRANJAL JAISWAL 
8406

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

9810955145 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1538/2021

HDB FINANCE SERVICES 
LTD Vs SATBEER SINGH

DINESH KUMAR 
JAIN(P),

OMP (I) 
(COMM)/1540/2021

HDB FINANCE SERVICES 
LTD Vs MATLOOB M 8618

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1541/2021

HDB FINANCE SERVICES 
LTD Vs MEHRAJ S 8465

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1556/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1558/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs A1 
PINK CITY TOURS AND 
TRAVELS

DINESH KUMAR 
JAIN(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1557/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1559/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
POONAM ARORA 5887

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1560/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INDIA PVT LTD 1064

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1561/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AJIT KONDIRAM RINGE 
7505

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1562/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INIDA PVT LTD 9167

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

CS (COMM)/261/2021 8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

CS (COMM)/268/2021 9810843819 siyaram922@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1563/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MS AGRAWAL COALS AND 
LOGISTICS

DINESH KUMAR 
JAIN(P),

ARORA AGENCIES 
THROUGH ITS PROP 
SANJAY ARORA Vs 
TRIVENI PVC INDUSTRIES

PUNEET 
BAJAJ(P),

OMP (I) 
(COMM)/1564/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SONU SINGH

DINESH KUMAR 
JAIN(P),

AMIT JAIN Vs SHAHZAD 
ALI @SAHIL KHAN

ANJALI 
NEHRA(P),

OMP (I) 
(COMM)/1572/2021

HDB FINANCE SERVICES 
LTD Vs DEVI LAL 0741

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 23-07-2021 23-07-2021

9810955145 23-07-2021 23-07-2021

9810955145 23-07-2021 23-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1577/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1576/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1575/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1574/2021

HDB FINANCE SERVICES 
LTD Vs GAUSH MOHD 2671

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1571/2021

HDB FINANCE SERVICES 
LTD Vs MOHD SALMAN 
1179

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1573/2021

HDB FINANCE SERVICES 
LTD Vs IMRAAN B 7529

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1565/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INDIA PVT LTD 2124

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1566/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JAGPAL SINGH 
SHISHODIA  4513

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1567/2021

HDB FINANCE SERVICES 
LTD Vs HANISH KHAN 
0030

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1568/2021

HDB FINANCE SERVICES 
LTD Vs ARWINDER SINGH 
7343

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

8376049807 advocate.ashok1@gmail.com 23-07-2021 23-07-2021

9810955145 24-07-2021 24-07-2021

CS (COMM)/264/2021 9910568669 advumeshjoshi@gmail.com 24-07-2021 24-07-2021

9810955145 26-07-2021 26-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1569/2021

HDB FINANCE SERVICES 
LTD Vs RISHABDEV 
MINERALS 7614

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1570/2021

HDB FINANCE SERVICES 
LTD Vs SHASHIKANT 
YADAV 0336

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1595/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

BANK OF BARODA Vs 
SAPNA SHARMA PROP M/S 
DK ELECTRONICS

UMESH 
JOSHI(P),

OMP (I) 
(COMM)/1627/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1610/2021

HDB FINANCE SERVICES 
LTD Vs YOGESH KUMAR 
3198

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1611/2021

HDB FINANCE SERVICES 
LTD Vs SUNIL KATARIA 
6206

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1612/2021

HDB FINANCE SERVICES 
LTD Vs SARAN 
TRANSPORT COMPANY 
9954

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1613/2021

HDB FINANCE SERVICES 
LTD Vs KAMDEV KUMAR 
7365

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1614/2021

HDB FINANCE SERVICES 
LTD Vs RAVINDER YADAV 
4961

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1615/2021

HDB FINANCE SERVICES 
LTD Vs KALUVA K 3342

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1616/2021

HDB FINANCE SERVICES 
LTD Vs JUGAL KISHORE 
0053

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1617/2021

HDB FINANCE SERVICES 
LTD Vs RAJ KUMAR TYAGI 
0983

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1618/2021

HDB FINANCE SERVICES 
LTD Vs SURENDER 
SHARMA 2584

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1619/2021

HDB FINANCE SERVICES 
LTD Vs MO AKRAM 2022

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

9810955145 26-07-2021 26-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1620/2021

HDB FINANCE SERVICES 
LTD Vs SARAN 
TRANSPORT COMPANY 
8522

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1621/2021

HDB FINANCE SERVICES 
LTD Vs SUNIL KATARIA 
6257

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1622/2021

HDB FINANCE SERVICES 
LTD Vs GHURE LAL 1218

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1623/2021

HDB FINANCE SERVICES 
LTD Vs MOHIT SO 
RANDHEER SINGH 4962

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1626/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1634/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NIRMAL MEDHI 9661

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1632/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MANINDER SINGH SAIMBI 
3917

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1633/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GAJANAN DIGAMBER GIRI 
9406

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1635/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MOHITE ABHIJIT SHIVAJI  
7982

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1636/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JETCLEAN INDIA 2502

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1637/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ARUN KUMAR SINGH 7212

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1638/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DILLIP KUMAR PRADHAN 
4153

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1639/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INDIA PVT LTD 1535

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1640/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SANDEEP KUMAR 
JAISWAL 9495

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1641/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BARKHA CAB SERVICES 
PVT LTD 2985

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 28-07-2021 28-07-2021

9810955145 28-07-2021 28-07-2021

9810955145 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1652/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1653/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1654/2021

YES BANK LTD Vs 
ABHISHEK DUBEY

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1655/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
POOJA M 5450

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1656/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NAGNATH TOURS  
TRAVELS 9672

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1657/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MALKIT SINGH 3739

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1658/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CHANDRAUDAI 
AUTOMOBILES PVT LTD 
0749

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1659/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BIJU SENAPATI 9751

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1660/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAMESH AHUJA 4803

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1661/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NARENDER BEGRAJ 7596

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9560012821 Keshav1292@gmail.com 28-07-2021 28-07-2021

9810955145 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

9810955145 30-07-2021 30-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1628/2021

MEET AUTO DEALS Vs 
SONU

ARIHANT 
JAIN(P),

OMP (I) 
(COMM)/1629/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1630/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TIRTHANKAR BASU 8590

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1631/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BIJU SENAPATI 4236

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1690/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 30-07-2021 30-07-2021

EX/134/2021 9810955145 30-07-2021 30-07-2021

ADITI GUPTA(P), 9873347330 30-07-2021 30-07-2021

9810955145 30-07-2021 30-07-2021

CS (COMM)/274/2021 9560870284 30-07-2021 30-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1693/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

KOTAK MAHINDRA BANK 
LTD Vs ANKUSH JAIN

SUNIL 
SEHRAWAT(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1689/2021

AXIS BANK Vs ANUJ 
KUMAR JAIN 3032

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1697/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

AMRIT TRADING 
COMPANY Vs SHUKLA 
HARDWARE AND 
MACHINERY STORE

Manoj 
Rajpoot(P),

varun.dewan.mns@gmail.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 30-07-2021 30-07-2021

9810955145 30-07-2021 30-07-2021

ADITI GUPTA(P), 9873347330 30-07-2021 30-07-2021

9310394606 jangraadvocate@gmail.com 30-07-2021 30-07-2021

8376049807 advocate.ashok1@gmail.com 30-07-2021 30-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1696/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1691/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1688/2021

AXIS BANK Vs SACHIN 
DALAL 2298

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1702/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
HARUN ABDULKADAR 
MEMON

BHARAT 
CHADHA(P),

OMP (I) 
(COMM)/1701/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MONTU NEOG 8856

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

8376049807 advocate.ashok1@gmail.com 30-07-2021 30-07-2021

8376049807 advocate.ashok1@gmail.com 30-07-2021 30-07-2021

8376049807 advocate.ashok1@gmail.com 30-07-2021 30-07-2021

9810955145 30-07-2021 30-07-2021

9810955145 30-07-2021 30-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1700/2021

HDB FINANCE SERVICES 
LTD Vs BABU N 3182

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1699/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEVENDRA KUMAR 7372

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1698/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
IPLEX INDIA PVT LTD 9201

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1692/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1695/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

18 Shahdara

9810955145 30-07-2021 30-07-2021

ADITI GUPTA(P), 9873347330 30-07-2021 30-07-2021

8376049807 advocate.ashok1@gmail.com 30-07-2021 30-07-2021
19 Shahdara

8376049807 advocate.ashok1@gmail.com 01-07-2021 01-07-2021

8376049807 advocate.ashok1@gmail.com 01-07-2021 01-07-2021

8376049807 advocate.ashok1@gmail.com 01-07-2021 01-07-2021

8376049807 advocate.ashok1@gmail.com 01-07-2021 01-07-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL) 

OMP (I) 
(COMM)/1694/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

sanjeev.pathak@srcslegal.co
m

OMP (I) 
(COMM)/1687/2021

AXIS BANK Vs GOBIND 
RAM SINGLA 7394

mayank_mahajan05@yahoo.
com

OMP (E) 
(COMP)/1/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ARPITA BISWAS 5459

DINANATH 
THAKUR(P),

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1331/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GANESH MAHADEV 
PANDEY

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1328/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAI CORPORATE SUITES 
NBPL1155071

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1329/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUNIL NAGPAL 
NDEL1149548

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1330/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SURESH NEGLUR

RAHUL 
BHARADWAJ(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9958726491 jangraadvocate@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

9958683230 naveenk101@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1351/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
HAREESH M PUJARI

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1342/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
SUBRA ENTERPRISES

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1341/2021

HDFC BANK LTD Vs 
TULARAM  CHAMAN

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1343/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ADITYA BOCHIWAL

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1356/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
LAXIMAN S SHIRODKAR

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1345/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAKESH MEENA
NJAP1147850

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1346/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUNIL HARICHANDRA 
GHAYAL

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1357/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
YOGENDRA KUMAR
NDEL1142250

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1347/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ZASMIN ABU MOMAD 
SHAIKH

RAHUL 
BHARADWAJ(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

9958726491 jangraadvocate@gmail.com 02-07-2021 02-07-2021

9958726491 jangraadvocate@gmail.com 02-07-2021 02-07-2021

9999052336 advabhishek3995@gmail.com 05-07-2021 05-07-2021

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1358/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NIHON INDIA SERVICES 
PVT LTD NDEL1173944

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1348/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
SKSS BHAROSA 
MANAGEMENT 
CONSULTANCY LTD 
00106304

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1349/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
SKSS LIFESTYLE LIMITED 
00114416

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1355/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
SAROJ RANI

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1350/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
SUMA B R

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1398/2021

DASH LEASING AND 
FINANCE PVT LTD Vs 
GYAN BABU PANDEY

Nitish 
Pathania(P),

OMP (I) 
(COMM)/1392/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ADARSH TOURS AND 
TRAVELS

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1394/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SANJEEV KUMAR

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1395/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TANVI TOURS AND 
TRAVELS

RAJESH 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

9958683230 naveenk101@gmail.com 05-07-2021 05-07-2021

9958683230 naveenk101@gmail.com 05-07-2021 05-07-2021

9717391663 lalitpandeyyadva@gmail.com 05-07-2021 05-07-2021

ADITI GUPTA(P), 9999123488 vishalsir2001@yahoo.com 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

AXIS BANK Vs RAHUL 1690 9873347330 12-07-2021 12-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1389/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJESH KUMAR

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1401/2021

HDFC BANK LTD Vs 
MUKESH  KHEMCHAND

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1400/2021

HDFC BANK LTD Vs 
GREENLAND 
AUTOMOBILES PRIVATE 
LIMITED

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1399/2021

GUPTA AUTO DEALS Vs 
SUNIL SINGH

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1429/2021

AXIS BANK Vs JOGINDER 
LAL7429

OMP (I) 
(COMM)/1421/2021

AXIS BANK Vs KULDEEP 
SINGH 3584

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1422/2021

AXIS BANK Vs MOHIT 
SHARMA 6617

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1432/2021

AXIS BANK Vs PARSHANT 
KUMAR 2959

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1434/2021

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9873347330 12-07-2021 12-07-2021

ADITI GUPTA(P), 9999123488 vishalsir2001@yahoo.com 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9911644330 skaggarwal@gmail.com 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1415/2021

AXIS BANK Vs TARUNA 
DUA 3739

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1431/2021

AXIS BANK Vs NAVNEET 
KAUR 9570

OMP (I) 
(COMM)/1423/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INDIA PVT LTD 5604

DINESH KUMAR 
JAIN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1416/2021

AXIS BANK Vs BHUPESH 
UCHARIA 0078

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1433/2021

AXIS BANK Vs TAYMOOR 
AHMED SHEIKH 2972

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1417/2021

AXIS BANK Vs BALJINDER 
KAUR 0387

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1424/2021

M/S JAGAN NATH DIN 
DAYAL FINANCE CO Vs 
RAVINDER SINGH

SAJJAN KUMAR 
AGGARWAL(P),

OMP (I) 
(COMM)/1435/2021

AXIS BANK Vs HARBANS 
SINGH 9248

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1430/2021

AXIS BANK Vs JASVEER 
SINGH 6674

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

9873347330 12-07-2021 12-07-2021

8376049807 advocate.ashok1@gmail.com 12-07-2021 12-07-2021

8376049807 advocate.ashok1@gmail.com 12-07-2021 12-07-2021

8376049807 advocate.ashok1@gmail.com 12-07-2021 12-07-2021

8376049807 advocate.ashok1@gmail.com 13-07-2021 13-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1425/2021

AXIS BANK Vs ABDUL 
MAJEED SHIEKH 6267

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1418/2021

AXIS BANK Vs VIKAS 
KUMAR KARNA 9814

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1437/2021

AXIS BANK Vs SURENDER 
KUMAR 5401

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1419/2021

AXIS BANK Vs MANJIT 
SINGH 8704

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1438/2021

AXIS BANK Vs SAJAD 
AHMAD SHUGLOO 8555

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1426/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
CHIRAG CHAWLA 95220

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1436/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
ANOOP SINGH  52404

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1428/2021

BMW INDIA FINANCIAL 
SERVICES PVT LTD Vs 
PUNEET GARG 58116

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1440/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TEN TRAVELS P LTD  
162559

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 13-07-2021 13-07-2021

8376049807 advocate.ashok1@gmail.com 13-07-2021 13-07-2021

8376049807 advocate.ashok1@gmail.com 13-07-2021 13-07-2021

9958726491 jangraadvocate@gmail.com 14-07-2021 14-07-2021

9958726491 jangraadvocate@gmail.com 14-07-2021 14-07-2021

9958726491 jangraadvocate@gmail.com 14-07-2021 14-07-2021

9958726491 jangraadvocate@gmail.com 14-07-2021 14-07-2021

9873347330 14-07-2021 14-07-2021

9873347330 16-07-2021 16-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1441/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TEN TRAVELS P LTD  
162557

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1442/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GLOBAL TRAVEL 
SERVICES 73819

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1439/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEBASHREE SAMRAH 
BORTHAKUR  24228

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1472/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAINATH TRAVELS

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1470/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JAGDEEP SINGH

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1473/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs A 
Z TRAVELS

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1471/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHAM TOURS AND 
TRAVELS

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1469/2021

AXIS BANK Vs SACHIN 
SAMBHAJI HASABE 315

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1488/2021

AXIS BANK Vs NARESH 
KUMAR 1521

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

9873347330 16-07-2021 16-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1487/2021

AXIS BANK Vs DAVINDER 
SINGH 0424

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1486/2021

AXIS BANK Vs UTTAMJEET 
 KAUR KALSI 9758

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1480/2021

AXIS BANK Vs KEWAL  
SINGH 9401

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1481/2021

AXIS BANK Vs DAVINDER 
SINGH SANDHU 4124

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1478/2021

AXIS BANK Vs AMANDEEP 
KAUR 2461

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1479/2021

AXIS BANK Vs AMANDEEP 
SINGH 5098

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1482/2021

AXIS BANK Vs 
JOBANPREET KAUR 6461

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1483/2021

AXIS BANK Vs HARPREET 
SINGH 5942

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1484/2021

AXIS BANK Vs 
JASHANDEEP SINGH 4171

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9873347330 16-07-2021 16-07-2021

9958726491 jangraadvocate@gmail.com 16-07-2021 16-07-2021

9999052336 advabhishek3995@gmail.com 16-07-2021 16-07-2021

9717391663 lalitpandeyyadva@gmail.com 16-07-2021 16-07-2021

9999052336 advabhishek3995@gmail.com 17-07-2021 17-07-2021

9999052336 advabhishek3995@gmail.com 17-07-2021 17-07-2021

9810955145 manjul.sood@srcalegal.com 19-07-2021 19-07-2021

9810955145 manjul.sood@srcalegal.com 22-07-2021 22-07-2021

9810955145 manjul.sood@srcalegal.com 22-07-2021 22-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1485/2021

AXIS BANK Vs 
RAJWINDER KAUR 8595

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1477/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs R 
UDAYA KUMAR

SHANKAR 
KUMAR SEN(P),

OMP (I) 
(COMM)/1490/2021

TAMANNA KHUSHI AUTO 
DEALS Vs SAFI

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1489/2021

CARS24 FINANCIAL 
SERVICES PVT LTD Vs 
MADAN YADAV

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1516/2021

TAMANNA KHUSHI AUTO 
DEALS Vs SAMIM

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1517/2021

TAMANNA KHUSHI AUTO 
DEALS Vs KHALIL AHMED

Abhishek 
Gupta(P),

OMP (I) 
(COMM)/1527/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1547/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1531/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9810955145 manjul.sood@srcalegal.com 22-07-2021 22-07-2021

9999855157 22-07-2021 22-07-2021

9873347330 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

9873347330 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1548/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1549/2021

SHANKAR AUTO Vs SAMAR 
SINGH 160

JITENDER 
KUMAR 
YADAV(P),

advjitenderyadav2017@gmail.
com

OMP (I) 
(COMM)/1536/2021

HDB FINANCE SERVICES 
LTD Vs RAJ KARAN

DINESH KUMAR 
JAIN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1550/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PRADIP KUMAR P PATEL 
1731

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1551/2021

HDB FINANCE SERVICES 
LTD Vs TEJPAL LOHIA

DINESH KUMAR 
JAIN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1552/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEBASHREE SARMAH 
BORTHAKUR 0660

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1539/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DILIP CHHABRIA DESIGN 
PVT LTD

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1533/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MANINDER SINGH SAIMBI 
 8426

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1542/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs S 
S TOURS

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 22-07-2021 22-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1543/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GUPTA BUILDERS AND 
PROMOTERS PVT LTD  
7884

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1553/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJASTHAN FOUR WHEEL 
DRIVE PVT LTD

DINESH KUMAR 
JAIN(P),

OMP (I) 
(COMM)/1554/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ROSHAN LAL

DINESH KUMAR 
JAIN(P),

OMP (I) 
(COMM)/1544/2021

HDB FINANCE SERVICES 
LTD Vs DALJEET 
SINGH0643

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1555/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJIV YADAV

DINESH KUMAR 
JAIN(P),

OMP (I) 
(COMM)/1545/2021

HDB FINANCE SERVICES 
LTD Vs GAYYOOR SAFU 
1345

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1546/2021

HDB FINANCE SERVICES 
LTD Vs SHARWAN KUMAR 
OAD 3841

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1590/2021

HDB FINANCE SERVICES 
LTD Vs VIKAS B 2146

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1587/2021

HDB FINANCE SERVICES 
LTD Vs VIJENDER KUMAR 
GUPTA 7810

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

9810955145 manjul.sood@srcalegal.com 24-07-2021 24-07-2021

9810955145 manjul.sood@srcalegal.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1588/2021

HDB FINANCE SERVICES 
LTD Vs SUNIL KUMAR 3328

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1589/2021

HDB FINANCE SERVICES 
LTD Vs SUMIT KUMAR 3159

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1582/2021

HDB FINANCE SERVICES 
LTD Vs SANWWAR JARIF 
ALI 7556

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1583/2021

HDB FINANCE SERVICES 
LTD Vs SAIJOO SO 
SULEMAN

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1580/2021

HDB FINANCE SERVICES 
LTD Vs MAPLE GROVE 
WORLD SCHOOL 3967

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1584/2021

HDB FINANCE SERVICES 
LTD Vs JAYANT YADAV 
7758

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1585/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1581/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1579/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SURENDER SINGH 8023

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

8376049807 advocate.ashok1@gmail.com 24-07-2021 24-07-2021

9810955145 manjul.sood@srcalegal.com 24-07-2021 24-07-2021

9810955145 manjul.sood@srcalegal.com 24-07-2021 24-07-2021

9810955145 manjul.sood@srcalegal.com 24-07-2021 24-07-2021

9810955145 manjul.sood@srcalegal.com 24-07-2021 24-07-2021

CS (COMM)/250/2021 9818830028 akrjain@gmail.com 02-07-2021 02-07-2021

CS (COMM)/252/2021 9312667955 sonipawan519@gmail.com 05-07-2021 05-07-2021

CS (COMM)/251/2021 9312667955 sonipawan519@gmail.com 05-07-2021 05-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1586/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAMYAK RESOURCES PVT 
LTD 7718

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1578/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PUSHPAK CAR RENTALS 
PVT LTD 6535

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1594/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1593/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1591/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1592/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

PRAVEEN KUMAR JAIN Vs 
M/S SHOYEB ANWAR

SAMYAK 
JAIN(P),M/S SUPER SALES 

CORPORATION
THROUGH ITS PARTNER 
SHRI PAWAN KUMAR SONI 
Vs 1 M/S SARAVANA 
STORES GOLD PALACE
THROUGH ITS PARTNERS

MUKESH 
KUMAR(P),SHRI PAWAN KUMAR SONI 

PROPRIETOR OF M/S  
LOFTY GARMENTS Vs 1 
M/S SARAVANA STORES 
GOLD PALACE PVT LTD
THROUGH ITS BOARD OF 
DIRECTORS

MUKESH 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

CS (COMM)/256/2021 9999306881 16-07-2021 16-07-2021

CS (COMM)/267/2021 9910912497 anjli2657@gmail.com 19-07-2021 19-07-2021

CS (COMM)/259/2021 9810008623 17-07-2021 17-07-2021

CS (COMM)/262/2021 RADHIKA(P), 9910518080 monu@aloindia.com 22-07-2021 22-07-2021

CS (COMM)/263/2021 7834897828 info@laxfons.com 24-07-2021 24-07-2021

EX/120/2021 9312667955 sonipawan519@gmail.com 05-07-2021 05-07-2021

EX/125/2021 9810955145 manjul.sood@srcalegal.com 19-07-2021 19-07-2021

EX/124/2021 9810955145 manjul.sood@srcalegal.com 19-07-2021 19-07-2021

8376049807 advocate.ashok1@gmail.com 01-07-2021 01-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

PUMA 
AKTIENGESELLSCHAFT 
RUDOLF DASSLER SPORT 
Vs ASHOK KUMAR

GAUTAM 
BHASIN(P),

eludicationlegal@outlook.co
m

ANKIT JAIN PROP JAINCO 
APPAREALS Vs SANJAY 
SHARMA

TARMEEM ALAM 
SIDDIQUI(P),

ALKA SACHDEVA Vs 
NEERAJ GUPTA

PAWAN KUMAR 
RAWAL

pawanrawaladvocate@yahoo.
co.in

JAGDEV SINGH Vs MOHD 
YOUSUF

QUANTUM HI TECH 
MERCHANDISING PVT LTD 
Vs LG ELECTRONICS INDIA 
PVT LTD

VIKAS 
KHERA(P),

NEOGROWTH CREDIT 
PRIVATE LIMITED Vs SHRI 
TIRUPATI WIRES ORS

MUKESH 
KUMAR(P),

SBI CARDS AND 
PAYMENTS 
SERVICES LIMITED Vs 
PRAMOD KUMAR SHUKLA

SANJAY KUMAR 
SINGH(P),

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs 
PRAMOD KUMAR SHUKLA

SANJAY KUMAR 
SINGH(P),

OMP (I) 
(COMM)/1326/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEBASHREE SARMAH 
BORTHAKUR

RAHUL 
BHARADWAJ(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 01-07-2021 01-07-2021

8376049807 advocate.ashok1@gmail.com 01-07-2021 01-07-2021

9873347330 02-07-2021 02-07-2021

9873347330 02-07-2021 02-07-2021

9873347330 02-07-2021 02-07-2021

8376049807 advocate.ashok1@gmail.com 02-07-2021 02-07-2021

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1327/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DILIP CHHABRIA DESIGN 
PVT LTDLDEL1131690

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1325/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs S 
S TOURS NDEL1147697

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1352/2021

AXIS BANK Vs ARVIND 
9109

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1353/2021

AXIS BANK Vs DIPAK JAIN 
2372

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1344/2021

AXIS BANK Vs RAVINDRA 
KUMAR PALSANIYA 6774

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1354/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BADU RAM

RAHUL 
BHARADWAJ(P),

OMP (I) 
(COMM)/1396/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ABHIJEET KHOT

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1393/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHAKEEL TAHIR

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1397/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
KRUSHNAI TOURS AND 
TRAVELS

RAJESH 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

9958726491 jangraadvocate@gmail.com 05-07-2021 05-07-2021

9717391663 lalitpandeyyadva@gmail.com 06-07-2021 06-07-2021

9891887145 06-07-2021 06-07-2021

9560012821 keshav1292@gmail.com 12-07-2021 12-07-2021

9560012821 keshav1292@gmail.com 12-07-2021 12-07-2021

9873347330 16-07-2021 16-07-2021

8376049807 advocate.ashok1@gmail.com 16-07-2021 16-07-2021

9958726491 jangraadvocate@gmail.com 16-07-2021 16-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1390/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SUKHWINDER SINGH

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1391/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEEPAK ARORA

RAJESH 
KUMAR(P),

OMP (I) 
(COMM)/1406/2021

V N CREDITS LTD Vs 
RANJEET SINGH

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1407/2021

M/S SHINKOLITE FINANCE 
LTD Vs SH PRABHAT 
GUPTA

BANKE BIHARI 
SHARMA(P),

bakebiharisharma@rediffmai
l.com

OMP (I) 
(COMM)/1427/2021

TARUN AUTO DEALS Vs 
SUMAN

ARIHANT 
JAIN(P),

OMP (I) 
(COMM)/1420/2021

TARUN AUTO DEAL Vs 
FAHIMMUDUN

ARIHANT 
JAIN(P),

OMP (I) 
(COMM)/1474/2021

AXIS BANK Vs MANDEEP 
SINGH 6751

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.
com

OMP (I) 
(COMM)/1475/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BIJU SENAPATI  9751

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1476/2021

VOLKSWAGEN FINANCE 
PRIVATE LIMITED Vs 
BINEESH T P

SHANKAR 
KUMAR SEN(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

9717391663 lalitpandeyyadva@gmail.com 26-07-2021 26-07-2021

9717391663 lalitpandeyyadva@gmail.com 26-07-2021 26-07-2021

9717391663 lalitpandeyyadva@gmail.com 26-07-2021 26-07-2021

9810955145 manjul.sood@srcalegal.com 26-07-2021 26-07-2021

9810955145 manjul.sood@srcalegal.com 26-07-2021 26-07-2021

9810955145 manjul.sood@srcalegal.com 26-07-2021 26-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1607/2021

HDB FINANCE SERVICES 
LTD Vs MOHIT SHARMA 
5439

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1608/2021

HDB FINANCE SERVICES 
LTD Vs MAHER DIN 8944

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1609/2021

HDB FINANCE SERVICES 
LTD Vs JOGINDER RAJBIR 
9479

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1596/2021

CARS24 FINANCIAL 
SERVICES PVT LTD Vs 
USMAN AZHAR ANSARI

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1606/2021

CARS24 FINANCIAL 
SERVICES PVT LTD Vs 
VISHWANATH SAPKALE

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1598/2021

CARS24 FINANCIAL 
SERVICES PVT LTD Vs 
ANNASAHEB PRAKASH 
PATIL

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1605/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1599/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1600/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 26-07-2021 26-07-2021

EX/128/2021 9971177170 askrlexisllp@gmail.com 26-07-2021 26-07-2021

EX/127/2021 9971177170 askrlexisllp@gmail.com 26-07-2021 26-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1604/2021

HDB FINANCE SERVICES 
LTD Vs MAA VAISHNO 
DEVI CONTRACTOR 1083

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1603/2021

HDB FINANCE SERVICES 
LTD Vs MOHD MAJID 
ALAMDEEN 5131

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1597/2021

HDB FINANCE SERVICES 
LTD Vs RASHID ALI 2756

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1602/2021

HDB FINANCE SERVICES 
LTD Vs SHAZAD ALI 6281

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1601/2021

HDB FINANCE SERVICES 
LTD Vs RANVEER S 8123

DINANATH 
THAKUR(P),

MANAPPURAM FINANCE 
LTD Vs VASHIM H

AMITABH 
SINGH(P),

MANAPPURAM FINANCE 
LTD Vs AKASH JAIN

AMITABH 
SINGH(P),

OMP (I) 
(COMM)/1648/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MANINDER SINGH SAIMBI 
5505

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1649/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEEP VIPULBHAI PATEL 
6931

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9971177170 askrlexisllp@gmail.com 28-07-2021 28-07-2021

9810955145 manjul.sood@srcalegal.com 28-07-2021 28-07-2021

9810955145 manjul.sood@srcalegal.com 28-07-2021 28-07-2021

9810955145 manjul.sood@srcalegal.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

EX/132/2021 9911557338 bharadwajadv@gmail.com 29-07-2021 29-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1645/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1643/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1644/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1642/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1650/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDINGS 
INDIA PVT LTD 8481

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1646/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GUPTA BUILDERS AND 
PROMOTERS PVT LTD 9313

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1651/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
COSMIC GRACE AUTO 
INDIA PVT LTD 3391

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1647/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AAYUSH SINGHAL 8554

DINANATH 
THAKUR(P),

B9 BEVERAGES PVT 
LIMITED Vs ANIT KUMAR

ROHIT 
BHARDWAJ 



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

EX/133/2021 9911557338 bharadwajadv@gmail.com 29-07-2021 29-07-2021

CS (COMM)/269/2021 9810134793 allipcare@gmail.com 28-07-2021 28-07-2021

9810955145 manjul.sood@srcalegal.com 28-07-2021 28-07-2021

9810955145 manjul.sood@srcalegal.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

B9 BEVERAGES PVT 
LIMITED Vs PANKAJ 
SINGH

ROHIT 
BHARDWAJ 

R C PLASTO TANKS AND 
PIPES PVT LTD Vs DEEPAK 
PANDURANG POTDAR

ANIL KUMAR 
SAHU(P),

OMP (I) 
(COMM)/1665/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1669/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1670/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VICTORY INDIA HOLIDAYS 
LLP 7847

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1664/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SATYAM TORS AND 
TRAVELS 0378

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1666/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAVI KUMAR 2411

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1663/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
RAJKUMAR YESHWANT 
NAIK 5400

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1667/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NORTH GOA RENT A CAB 
ASSOCIATION 6901

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

8376049807 advocate.ashok1@gmail.com 28-07-2021 28-07-2021

ARBTN/13/2021 9899428060 eepwddelhim211@gmail.com 29-07-2021 29-07-2021

CS (COMM)/273/2021 VARUN DEWAN 9560870284 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1668/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
HEMANT KUMAR SAHU 
5060

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1662/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
HARI OM SINGH 7855

DINANATH 
THAKUR(P),

GOVT OF NCT OF DELHI Vs 
SHUSHANT ENGINEERS 
AND CONSTRUCTION

BHARAT KUMAR 
SAINI(P),

HAREY KRISHNA 
CORPORATION Vs RUDRA 
ELECTRICALS

VARUNDEWANMHS@GMAI
L.COM

OMP (I) 
(COMM)/1682/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AVTAR SINGH 6299

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1685/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BANDENAWAZ MULLA 
6556

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1683/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DEVENDRA SINGH 6946

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1680/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DILIP B 0007

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1686/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
GAUTAM TOURS AND 
TRAVELS 8300

DINANATH 
THAKUR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

9810955145 manjul.sood@srcalegal.com 29-07-2021 29-07-2021

CS (COMM)/271/2021 9899527969 naveenkgoyal@yahoo.com 29-07-2021 29-07-2021

9810955145 manjul.sood@srcalegal.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

ADITI GUPTA(P), 9999123488 vishalsir2001@yahoo.com 29-07-2021 29-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1679/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NEELAM DEVI 1673

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1684/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHANKER ARUMUGAM 
8554

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1681/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VED SINGH 9053

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1677/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

VIDHU MEHTANI Vs 
LAKSHAY DHALL

NAVEEN KUMAR 
GOYAL(P),

OMP (I) 
(COMM)/1675/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1672/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AJAY TYAGI 2726

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1676/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs S 
S TOURS 7694

DINANATH 
THAKUR(P),

OMP (I) 
(COMM)/1674/2021

AXIS BANK Vs SUBHASH 
CHAND 6577



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

ADITI GUPTA(P), 9999123488 vishalsir2001@yahoo.com 29-07-2021 29-07-2021

ADITI GUPTA(P), 9999123488 vishalsir2001@yahoo.com 29-07-2021 29-07-2021

8376049807 advocate.ashok1@gmail.com 29-07-2021 29-07-2021

CS (COMM)/270/2021 9899527969 naveenkgoyal@yahoo.com 29-07-2021 29-07-2021

CS (COMM)/272/2021 9999093759 29-07-2021 29-07-2021

9717391663 lalitpandeyyadva@gmail.com 30-07-2021 30-07-2021

9717391663 lalitpandeyyadva@gmail.com 30-07-2021 30-07-2021

9958683230 naveenk101@gmail.com 30-07-2021 30-07-2021

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1678/2021

AXIS BANK Vs JAGDISH 
9606

OMP (I) 
(COMM)/1671/2021

AXIS BANK Vs PANKAJ 
AGGARWAL 0554

OMP (I) 
(COMM)/1673/2021

HDB FINANCE SERVICES 
LTD Vs BABU N 7709

RAHUL 
BHARADWAJ(P),

VISHAL MEHTANI Vs 
LAKSHAY DHALL

NAVEEN KUMAR 
GOYAL(P),

MOHD ZEESHAN Vs NOOR 
AHMED NAUSHAD @ 
NAUSHAD

VIKRAM 
SETH(P),

vikramsethlowfirm@gmail.co
m

OMP (I) 
(COMM)/1710/2021

CARS24 FINANCIAL 
SERVICES PVT LTD Vs 
JAFAR SHAIKH

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1711/2021

CARS24 FINANCIAL 
SERVICES PVT LTD Vs 
BANGAR ROHIDAS 
DNYNOBA

LALIT 
PANDEY(P),

OMP (I) 
(COMM)/1712/2021

HDFC BANK LTD Vs 
RAMJAS  SINGH

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1713/2021

YES BANK LTD Vs YOGESH 
KUMAR VERMA

SANJEEV 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

9958683230 naveenk101@gmail.com 30-07-2021 30-07-2021

9958683230 naveenk101@gmail.com 30-07-2021 30-07-2021

9958683230 naveenk101@gmail.com 30-07-2021 30-07-2021

9958683230 naveenk101@gmail.com 30-07-2021 30-07-2021

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

9810955145 manjul.sood@srcalegal.com 30-07-2021 30-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1708/2021

YES BANK LTD Vs SHAKTI 
RAWAL

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1714/2021

HDFC BANK LTD Vs 
PRADEEP  KUMAR

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1709/2021

HDFC BANK LTD Vs DSR 
PUBLIC SCHOOL

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1715/2021

HDFC BANK LTD Vs 
WORLDS WINDOW 
INFRASTRUCTURE AND 
LOGISTICS PRIVATE 
LIMITED

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1705/2021

HDFC BANK LTD Vs 
KAMLESH KUMAR SINGH

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1706/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1707/2021

YES BANK LTD Vs VISHAL 
KUMAR

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1704/2021

YES BANK LTD Vs 
SATYARANJAN 
MOHAPATRA

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1703/2021

YES BANK LTD Vs SUNNY 
VERMA

SANJEEV 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

CS (COMM)/275/2021 9810134793 allipcare@gmail.com 30-07-2021 30-07-2021

CS (COMM)/277/2021 9810210832 31-07-2021 31-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

9958683230 naveenk101@gmail.com 31-07-2021 31-07-2021

9958683230 naveenk101@gmail.com 31-07-2021 31-07-2021

9958683230 naveenk101@gmail.com 31-07-2021 31-07-2021

9958683230 naveenk101@gmail.com 31-07-2021 31-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

RC PLASTO TANKS AND 
PIPES PRIVATE LIMITED 
Vs PANKAJ KUMAR PATEL

ANIL KUMAR 
SAHU(P),

STATE BANK OF INDIA Vs 
VED PRAKASH SHARMA 
PROP OF HARSHA 
PROCESS AND PRINTERS

GOPAL CHAND 
SHARMA(P),

vijayprakesh9682@gmail.co
m

OMP (I) 
(COMM)/1719/2021

YES BANK LTD Vs O P 
YADAV AND COMPANY

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1720/2021

HDFC BANK LTD Vs 
MUKESH  RAJPAL

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1721/2021

HDFC BANK LTD Vs 
PARKASH  RAMMANOHAR

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1722/2021

HDFC BANK LTD Vs 
RAJESH  LAKSHMICHAND

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1724/2021

HDFC BANK LTD Vs 
KAMLESH KUMAR SINGH

GOPAL 
KASHYAP(P),

OMP (I) 
(COMM)/1716/2021

YES BANK LTD Vs NSN 
QUMAX

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1717/2021

YES BANK LTD Vs O P 
YADAV AND COMPANY

SANJEEV 
KUMAR(P),



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

19 Shahdara

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

9810955145 manjul.sood@srcalegal.com 31-07-2021 31-07-2021

EX/135/2021 9868312318 uppal@lawers.com 31-07-2021 31-07-2021

CS (COMM)/276/2021 781427336 bedilowyers@yahoo.com 31-07-2021 31-07-2021
20 North-West NIL

21 NORTH CS COMM 236/21 SBI V/S MANIKA AHUJA 08.07.2021 07.06.2021

CS COMM 246/21 26.07.2021 25.07.2021

MS. SUKHVINDER KAUR 
DJ COMM – 02 

OMP (I) 
(COMM)/1718/2021

YES BANK LTD Vs 
ABHISHEK RAM 
SANJEEVAN

SANJEEV 
KUMAR(P),

OMP (I) 
(COMM)/1723/2021

YES BANK LTD Vs MODEL 
HIGH SCHOOL

SANJEEV 
KUMAR(P),

DHANI LOANS AND 
SERVICES LTD Vs 
SUBHASH CHAND 
THAKUR

Harpreet Singh 
Uppal(P),

ANIL KHARI Vs THROUGH 
ITS PRINCIPAL OFFICER

SUMIT 
AHUJA(P),

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

MS. BARKHA
GUPTA, DJ(COMM)

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS 

SINGLE PAGE IS RECIEVED 
THROUGH MAIL

SUDHIR SOLVENTS V/S 
VICE PERSONAL CARE

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS 

SINGLE PAGE IS RECIEVED 
THROUGH MAIL



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

CS COMM 249/21 28.07.2021 27.07.2021

OMP COMM 13/21 30.07.2021 28.07.2021

CS COMM 252/21

30.07.2021 28.07.2021

CSCOMM 253/21

30.07.2021 28.07.2021

CS COMM 254/21

30.07.2021 28.07.2021

22 South-West CS COMM. 156/2021 NATWAR RAI 9818406064

natwarrai@gmail.com

24.07.2021 04.05.2021

MS. BARKHA
GUPTA, DJ(COMM)

KARAN BHUTANI  V/S 
SURENDER SARDANA

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS 

SINGLE PAGE IS RECIEVED 
THROUGH MAIL

BABITA GOSWAMI  V/S 
M/S BMW INDIA

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS 

SINGLE PAGE IS RECIEVED 
THROUGH MAIL

ROHIT SRIVASTVA  V/S 
MRS  MAMTA RANI

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS 

SINGLE PAGE IS RECIEVED 
THROUGH MAIL

ANNAPURNA POLYTECH  
V/S MRS. ANJALI GUPTA

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS 

SINGLE PAGE IS RECIEVED 
THROUGH MAIL

M/S ADVERT 
COMMERCIAL V/S M/S 
ESTHETIC BUILDTECH

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL NOT MENTIONED AS 

SINGLE PAGE IS RECIEVED 
THROUGH MAIL

SH. HARISH DUDANI, DJ 
(COMMERCIAL)

M.K. CHAWLA VS M/S A.G. 
APPLIANCES



S.No Court District Case No. Advocate Advocate email idPetitioner Name VS 
Respondent Name

Advocate Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 157/2021 ARVIND SINHA 9810618195

arvindsinha1@gmail.com

29.07.2021 29.04.2021

CS COMM. 158/2021 ARVIND SINHA 9810618195

arvindsinha1@gmail.com

29.07.2021 29.04.2021

OMP(I) COMM. 9/2021 KUNAL TYAGI 9818930209 01.07.02021 26.06.2021

SH. HARISH DUDANI, DJ 
(COMMERCIAL)

UNION BANK OF INDIA VS 
MR. NIZAMUDDIN

UNION BANK OF INDIA VS 
M/S KARUNAKARS 
CONGLOMERATES

DR. SANTOSH KR. BAGLA 
VS M/S IIFL FINANCE LTD.

stellarlegalservices@gmail.co
m


	Form-1

